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The House met at twelve of the
clock, Mr, CramrMAN in the Chair.

PAPERS LAID ON THE TABLE

ANNUAL ReporT (1961-62) OF THE
Asnoxa HoTeLs Lrp, NEw DELHI AND
RELATED PAPERS \

Tue DEPUTY MINISTER 1IN THE
MINISTRY or WORKS anp HOUSING
(SHr1 P. S. NAsKAR) : Sir, I beg to lay
on the Table, under sub-section (1)
of section 619-A of the Companies Act,
1956, a copy each of the following
yapers: —

(i) Seventh Annual Report and
Accounts of the Ashoka Hotels
Limited, New Delhi, for the
year ended the 31st March,
1962, together with the Audi-
tors’ Report on the Accounts.

{ii) Review by Government on the
working of the Ashoka Hotels
Limited.

[Placed in Library. See No. LT-

022/62 for (i) and (ii).] |

NoriricATIONS UNDER THE SEA CuUsTOMS
AcT, 1878

Tee DEPUTY MINISTER IN THE
MINISTRY or FINANCE (Surr B. R.
BragaT): Sir, I beg to lay on the
Table a copy each of the following
Notifications of the Ministry of Fin-
ance (Department of Revenue) pub-
lishing further amendments in Gov-
ernment Notification G.S.R. No. 575,
dated the 28th May, 1960 under sub-
section (4) of section 43B of the Sea
Customs Act, 1878: —

(i) Notification G.S.R. No. 1481,
" dated the 10th November,
1962,

(ii) Notification G.S.R. No. 1529,
dated the 17th November,
1962,
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(iii) Notification G.S.R. No. 1530,
dated the 17th November,
1962,

[Placed in Library. See No. LT-
815/62 for (i) to (iii)]

AMENDMENTS IN THE CUSTOMS AND
CenTrRAL Excise Duries ExporT Draw-
BACK (GENERAL) RULEs, 1960
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Surr B. R. BHAGAT: Sir, I also beg
to lay on the Table a copy each of the
following Notifications of the Ministry
Of Finance (Department of Revenue)
Rublishing further amendments in the
CQustoms and Central Excise Duties
Rxport Drawback (General) Rules,
1960 under sub-section (4 of section
43B of the Sea Customs Act, 1878 and
Section 38 of the Central Excises and
Salt Act, 1944:—

(i) Notification G.S.R. No. 1488,
dated the 10th November,
1962,

(ii) Notification G.S.R. No. 1534,
dated the 17th November,
1962.

[Placed in Library. See No. LT-
613/62 for (i) and (ii).]

Tur CentRAL Excise  (NINETEENTH
AMENDMENT) RULEs, 1962

Surr B. R. BHAGAT: Sir, I also beg
to lay on the Table a copy of the
Ministry of Finance (Department of
Revenue) Notification G.S.R, No. 1522,
dated the 17th November, 1962, pub-
lishing the Central Excise (Nineteenth
Amendment) Rules, 1962, under sec-
tion 38 of the Central Excises and
Salt Act, 1944, [Placed in Library.
See No. LT-614/62.)

GOVERNMENT MOTION RE REPORT
OF THE COMMISSIONER FOR
LINGUISTIC MINORITIES—contd.

Smrr A. D. MANTI (Madhya Pra-
desh): Mr. Chairman, Sir, when the
House adjourned last evening, I was
Speaking about the grievances of the
State of Mysore against the State of
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Maharashtra, There are also grievances
of the people of Maharashtra against
the Government of Mysore which, I
hope, will be satisfactorily settled
through the mediation of a Minister
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Sir, I wanted to raise one or two
points 1n regard to the Report I
know that there were certain linguis-
tic problems in the State of Uttar
Pradesh, particularly in regard to the
recognition of Urdu in those areas
where Urdu 1s largely spoken But
these problems have been satisfactori-
ly solved If the Commuissioner 1s to
function properly, he should stay 1n
an area where linguistic differences
are pronounced and these differences
ar pronouncd largely in the southern
region

Surt AKBAR ALI KHAN (Andhra
Pradesh); Mr Mani says that they
have been satisfactorily solved

SHr1 A, D, MANI The Commis-
sioner says that Urdu 1s bemng recog-
nised 1n some districts; court notifica-
tions are being 1ssued. But whatever
1t may be, these differences at any rate
are not as pronounced as the differ-
ences 1in the southern region I would
suggest to the Government that the
Commussioner for Languistic Minorities
should stay in one of the places 1n the
southern region, preferably in Hyder-
abad I would also say that if the
Commissioner 1s to function properly,
he should have an accredited repre-
sentative of his, working 1 every
State of the Union where there are
linguistic problems Mr Chairman,
yesterday when the Minister of State
spoke about educational safeguards,
he said that by and large the States
were implementing the recommenda-
tions of the Chief Ministers’ Confer-
ence Here we should not ignore one
point and that 1s that while under the
Constitution every linguistic minority
must be allowed to run educational
institutions of its own choice we
should not set in force factors which
will militate against assimilation of
the people in the large majority of
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the population. For example, Sir, 1
quite see that there are areas in the
country where the notifications, the
gazettes and the State orders have got
to be published 1n regional languages.
There ate a number of cases cited by
the Commissioner. For example, mn
Tiruthani which has been recently
merged 1n the State of Madras, a large
number of documents are still being
filed 1n Telugu While these may be
transitory provisions, I would suggest
that 1n regard to court orders and
State orders, these safeguards should
be 1n existence only for a period of 25
years Education 1s quite different
from publication of State notifications
in the language of a minority 1 a
regional area For 25 years I would
therefore suggest that this safeguard
should continue but at the end of 25
years the linguistic minorities must be
in a position to speak and understand
the language of the majority of the
States This need not militate against
schools being run for linguistic mino-
rities where the medium of instruction
15 the language to which the minority
belongs

Sir, while we are discussing this
subject, we should not forget the fact
that the future of lingwistic minorities
in this country, wherever they may
be, depends largely on the medium of
mnstruction of the universities While
on the one hand we are speaking about
integration, we are also strengthening
the forces of disintegration by permit-
ing the regional language to be used
as the medium of instruction at the
university stage I know that some
States have tried to make a beginning
by introducing the regional language
as the medium of instruction in their
universities, but these efforts have not
been successful What 1 am foresee-
ing 1s that after 1965 when the States
try to enforce the regional languages
at the university stage, that will affect
the chances of employment for lingu-
1istic minorities There is no getting
away from the fact that we cannot
talk of integration and at the same
time allow the regional language to
be the language of instruction at the
university stage T would go to this
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extent and say that if this country i1s
to be united and if we are going to
have common Services and no barriers
in regard to employment in any part
of the country, which gllows free
migration of population from one part
of the country to another, the medium
of instruction at the university must
be a common medium.

2547

ARBAR ALI KHAN: Bui,
advice is

SHRI
unfortunately, the expert
otherwise.

Sur1 A. D. MANI: I am coming to
that. On the one hand we are doing
this, on the other hand the experts
are trying to strengthen the forces of
disintegration in the country. What I
would like the universities to do is
to have Hindi as the medium of
instruction or as an alternative
medium or English as the medium of
instruction, because that is the only
way in which linguistic minorities can
be assured of opportunities of employ-
ment in the years to come after 1965.

Sir, the Commissioner of Linguistic
Minorities has suggested that Members
of the Public Service Commissions of
the various States, some proportion
of those Members, should be recruited
from outside the State concerned.
There is bound to be some serious
objection to that procedure, because it
amounts to a sort of casting reflection
on the personnel available in the
States for maintaining standards of
integrity in regard to selections. But
then there is no doubt that the public
is dissatisfied with the State Public
Service Commissions. The Union Pub-
lic Service Commission has been free
from controversy at least in respect of
the standards that it maintains, But
I would not be able to say that the
State Public Service Commissions are
maintaining the same standards which
the Union Public Service Commission
has maintained since its inception, Tt
will not be possible for us to persuade
any State to allow outsiders to sit on
its Public Service Commission. But,
as the Government of India is inter-
ested in the maintenance of an All
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India Civil Service and it is now
thinking in terms of gn All India
Medical Service and an All India
Engineering Service, it should be
within the competence of the Central
Government to suggest to the State
Governments that there should be one
nominee of the President on their
Public Service Commissions and he
would be there to assist in maintain-
ing the standards necessary for the
creation of All India Services from the
State Governments’' personnel,

S

Surr NAFISUL HASAN (Uttar
Pradesh): But the All India Services
will be recruited by the Union Public
Service Commission.

Surt A, D. MANI: There would be
a proportion of people from the State
cadre to the All India cadre and at the
preliminary selection stage we would
like to have a representative of the
Central Government on the State Pub-
lic Service Commissions and I am sure
that if a person, who is known for his
overwhelming powers of persuasion,
like the Home Minister, asks the State
Governments to accent a representa-
tive of the Central Government on
their Public Service Commissions,
they would not raise any serious
objection.

[y

I would also like to mention that
apart from strengthening all these
forces of integration, we should try
to have an All India Educational Ser-
vice, which has got a vital bearing on
the future of linguistic minorities in
our country. I spoke about the im-
pending change in the medium of
instruction at the university stage. I
understand that the Ministry of Edu-
cation is going to have Central Gov-
vernment schools in various parts of
the country for defence personnel and
for the children of Central Govern-
ment servants. I would go further
and say that if you find that the uni-
versities are following an isolationist
course, the Central Government should
have Central Government colleges in
the country where linguistic minori-
ties can send their children for edu-
cation. Now, I do not know in what
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stage the proposals of the Government
of India to evolve an All-India Edu-
cational Service are. Some time ago,
the Home Minister replying to a ques-
tion said that the matter was still
under consideration and that there
was a good deal of resistance on the
part of States to the creation of an
All-India Educational Service. But
I think it is so important that unless
we have an All-India Educational Ser-
vice, all these things are bound to
gather momentum. We would not be
able to give the necessary assurance to
the minorities that their future will
be safe in the areas where they are

living,
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Sir, I would like to mention that
there have been complaints about
opportunities for employment for
linguistic minorities. 1 have already
stated that in order to ensure a high
degree of impartiality there should be
a representative of the Central Gov-
ernment on the Public Service Com-
missions of the States. Some months
ago, Sir, an extraordinary thing
happened in one of the States. A
Minister there approached European
and Indian businessmen in that State
asking that preference be given for
locally-born citizens. And to the cre-
dit of the businessmen of that State
it must be said that they refused to
do so. They said that they would
accept Indians irrespective of their
domicile, Indiars irrespective of their
origin for employment. Now we
should not allow these pressures to
develop in the various areas. They
are canvagsing for this preference even
in respect of our public sector enter-
prises, and there has been agitation in
.those areas where our oil refineries
are situated, and there hag been
agitation even in those areas where
our steel plants are situated; they are
asking that employment should be
given to local personnel. Now I do
not know how the Government is
going to tackle these problems because
we are interested in educational
safeguards for the children of lingu-
istic minorities and we are far more
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interested in seeing that they get
equality of opportunity which is

guaranteed by the Constitution, and I
would say, therefore, that at the next
Chief Ministers’ Conference the Home
Minister should raise this question of
the free migration of labour from one
part of the country to another and
that no efforts, direct or indirect,
should be made to see that regional
minorities do not get an adequate
chance of employment in the indus-
tries situated in a State.

Sir, I would like to ask the Home
Minister, when he replies, what steps
Government of India are going to take
in order to maintain a uniform legal
system in the country. The Com-
missioner for Linguistic Minorities, in
his report, has mentioned that in
Punjab, in the Hindi-speaking areas,
the orders may be passed in Hindi
and in the Punjabi-speaking areas,
the orders may be passed in Gur-
mukhi, Now in what way can we
maintain a centralised and uniform
judiciary if in the same State two
media are going to be employed for
pronouncing judgments in legal cases?
As long as the Constitution stands and
as long as English happens to be the
accepted language and as long as
Hindi is not going to come into force
after 1965, there is no room for judg-
ments being pronounced in regional
languages. I think the Government
of India should take a firm stand in
regard to this matter because the High
Court Judges are appointed by the
President; they are not appointed by
the State Governments.

Mgr. CHAIRMAN: Mr. Mani, I am
sorry to interrupt you, but I would
ask you to finish your speech quickly.
There is a time-limit for this Bill.

Surr A, D. MANI: Just
minutes I am finishing. -

in two

Already we find that these fissipar-
ous tendencies are coming to the sur-
face in these regional areas, and un-
less the Government takes steps to
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see that a uniform judiciary is main-
tained in this country, it will be very
difficult for us after 1965 to arrest
these forces of disruption and disorder,

|

Sir, I would like to conclude with
only one word. I attach much im-
portance to this office of the Commis-
sioner for Linguistic Minorities and I
do hope that he would have some exe-
cutive status under the Constitution.
Last year the Home Minister was not
prepared to say that the Chief Secre-
taries were not willing to receive the
Commissioner for Linguistic Minori-
ties. The position has slightly im-
proved and I hope that the Home
Minister would give him some execu-
tive position and also enable him,
under a legislation, to call for infor-
mation from the State Governments if
he considers that such information is
called for the day-to-day discharge of
his duties.

Thank you.

Sarr K. SANTHANAM (Madras):
Mr. Chairman, of all the difficult pro-
blems before the country, I am con-
vinced that the problem of language
is the most difficult and complex one.
Today, defence is certainly the most
urgent issue. Tomorrow, economic
development may be more urgent.
But in the case of defence and econo-
mic development, we know exactly
what we have to do—the only issue
is the mobilisation of our efforts and
resources. But in the case of langu-
ege, even now itg future is still not
very clear, and I think, we have
to make very great efforts in order to
have at least a clear vision, and then
the journey towards achievement of
that vision is going to be a very long
and arduous one. After ten years of
groping in the dark, I am glad that
the Government of India have come
to a decision about the three-lingu-
age formula. I wholly support that
formula, because I think, in the con-
ditions as they are, it is inevitable,
and I hope that every effort will be
made to see that every boy and girl
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who comes out of a secondary school
or college is able to function effective-
ly in his own language, in Hindi and
in English, and any relaxation in this
regard is bound to cause a great deal
of confusion and hardship.
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While I support the three-language
formula, I am afraid there are still
some ambiguities which have to be
cleared. Now take for 1nstance,
Tamil Nad. Every Tamil student,
every boy and girl, has to learn Tamil,
Hindi and English. Then there are,
for example, the Andhra minorities,
and other minorities in Tamil Nad.
Now, in the primary education stage
the Government of Madras is going to
jntroduce English in the 3rd standard.
What are these minority children to
do? Here they have to be taught in
their mother-tongue. So it will be
Telugu or Malayalam or any other
janguage. And then they have to
learn the regional language, because
without it they cannot function in that
place. And then they will have to
jearn English. So in their case it
becomes three languages for the pri-
mary school students, and for second-
ary school students it becomes four
languages. An so this three-language
formula, which is to be a single~
language formula for the primary
school and a three-language formula
for the secondary school becomes
converted into a three-language
formula in the primary school so far
as the minorities are concerned, and a
four-language formula for them in
the secondary school. To some extent
this is inevitable. But I would like
that this turden on children should
be mitigated as far as possible. For
thig there should be an agreement that
English should be brought in only in
the 5th or 6th class so that, in every
linguistic area, the children of the
majority linguistic community may
concentrate on getting high proficiency
in their mother-tongue, while mino-
rity boys and girls, who are educated
in their own mother-tongue, may also
get some degree of proficiency in the
local language which is not their
mother-tongue but which they will
have to learn.
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When we come down to the second-
ary schools, the problem of minorities
i1s two-fold There are resident
minorities—permanent minorities—In
every state belonging to a language
other than that of the majority langu-
age, and there are temporary minori-
ties, that 1s, people who come for Gov-
ernmen: service or for education or
trade or other things Now there
cannot be a single formula for both of
them For resident minorities there
are two principles 10 be adopted
Where they are scattered, the process
of assimilation should be helped, and
they will have to be taught in the regio-
nal language medium 1n the secondary
schoois and 1n nstitutions of higher
education But wherever these 1esi-
dent minorities gre concentrated, as in
the big cities, we have to provide
them™ sec~ndary schools in the media
of thewrr own mother-tongue, and this
will also have to be followed for those
who are temporarily resident n a
language area For the temporary
residents. I would suggest that we
should go further and establish satis-
factory hostels in their own mother
States so that the children can be sent
there and educated A Government
servant or other person who 1s now
temporarily 1n Madras, after {wo years
he may be transferred to Andhra, to
Bombay or to any other place, and he
has to be dragging his children all the
time from place to place and putting
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them to different types of schools
That will not do So, if he 15 a
Bengali, there should be hostels 1n
Calcutta or other places 1n Bengal

where he can send his children and
have them educated up to the Higher
Secondary and, 1f necessary, the Uni-
versity stage

SHrt A D MANI There will be seg-
regation again

Surt K SANTHANAM It has to be
done because the boys and girls have
to be educated and they cannot be
compelled to be educated 1in another
language than their mother tongue
Sir, tthe Raillwaws have adopted this
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prinaple. I started this formula 1n
1950 and 1t took ten years for he
Railways to come to a conclusion

Now they are establishing hostels in
the various States for the children of
officers to get proper education 1
th nk this piinciple should be accept-
ed by the Central Government for all
Central Government servants and
Defence Forces and other temporary
residents If they establish good
hostels where boys and girls from the
age of 10 to 15-16 can reside and get
education 1n their own mother Sta.eg,
that will be the most happy solution
for these temporary minorities :esi-
dent 1n every State

For the permanenti resident mino-
rities there will have to be sufficient
provision 1in the regional language
and where they are concentrated,
special schools with their own media
may be established In those schools
they will also have to learn the langu-
age of the region Otherwise they
will find 1t difficult to get employment
and theiwr families will be put to all
kinds of difficulties

Now, Sir, there 1s still confusion
about University education My
friend, Mr Mani, said that unless we
have got a common medium of ins-
truction 1mn all the universities of
India, we cannot have prope:r national
itegration Sir looking at 1t purely
from a logical standpoint, his conten-
tion 15 plausitble But if we go deeper
and take into account psychological
and emotional factors, it will become
clear that this 1s not a proper solution
Ag a Tamilian I am convinced that
Tamil should become equal to =any
language in the world It has got all
the potentialities It has got a great
literature and 1t must become a capa-
ble vehicle for science, philosophy,
economics ang every other subject n
the world And how can Tamil be-
come such a vehicle unless 1t becomes
the medium of mstruction in the uni-
versities?

Surt AKBAR ALI KHAN How can
you cope with the development of
science and other things® You will
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have to have translations in 18 langu-
ages,

Surt ARJUN ARORA
desh): Why not?

(Uttar Pra-
Of course.

Surr K. SANTHANAM: I think not
only it is possible but it is inevitable
and necessary. That is my convie-
tion. Sir, the populations of States are
30 millions and 40 millions. We are
not a hundred thousand or one million
or two millions. How can 40 million
Marathis say that the Marathi langu-
age will not be a proper vehicle for
science and everything else? A
language with 2 million or 3 million
is able to do all these functions in
every other country. I think it is a
psychological impossibility for our big
linguistic groups—Tamil, Telugu,
Bengali, Marathi Gujarati—to submit
to a position that their language is
not a capable vehicle for all the h:gher
purposes of modern life,

Surr AKBAR ALI KHAN: What
should be the position in High Courts,
Mr, Santhanam? Should we have the
vernacular in High Courtg also?
Then what would be the function of
the Supreme Court?

SuRr1 K. SANTHANAM: I am willing
to answer. I have thought about this
for fifteen years,

Surr JOSEPH MATHEN (Kerala):
What about the statement of the
Madras Education Minister with re-
gard to the introduction and failure
of the Tamil medium in the Madras
University?

Sart K. SANTHANAM: If the
Chairman is willing to give me un-
limited time, I shal} answer.

MRr. CHAIRMAN: No. I am afraid
1 will not. As a matter of fact, I was
going to request you to finish in five
minutes.

Surr K. SANTHANAM: Provided
we are able to implement the three-
language formula and ensure that a
University student anywhere in India
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is capable of handling not only his
mother fongue but also English and
Hindi with reasonable competency,
there will be no difficulty about the
movement of graduates or about
national integration or any other
problem,

So far as recruitment is concerned,
though at the recruiting stage this
linguistic test cannot be applied, after-
wards it should not be difficult
if every boy knows Hindi and English
for official purposes. Only a very
moderate competency in any language
is needed. After 311, what is the diffi-
culty of doing the functions of a
District officer or of anybody else
with a fair competency in English and
Hindi wherever a man may be posted?
Therefore, the English medium of
instruction is not necessary for pur-
poses of Government service, The
medium of instruction is intimately
connected with the development of
higher civilization which is absolute-
ly essential for every State and every
language.

Now, there are only one or two
matters about which I would like to
say something further. In applying the
three-language formula to the Hindi
States, I think a great mistake has
been done. While the whole of India
is to be taught Hindi, I do not see any
kind of purpose in asking the child-
ren in U.P.,, some of them to learn a
little of Tamil, some of them to learn
a little of Telugu or some of them to
learn a little of Marathi. All that
will be a waste of effort. I think the
only alternative as a third language to
be taught in the Hindi areas must be
Sanskrit or, wherever necessary,
Urdu. They are the only two alter-
natives. If a Hindi child learns
Sanskrit, it becomes competent te
learn every other Indian language and
it will be a better citizen of India
than if it learns Tamil or Telugu.

Surr A. D, MANI: Not Tamil. Tamil
ig not allied to Hindi.
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Surt K. SANTHANAM: That is why
I am saying this. Now, today the
programme is that the children in U.P,,
in Madhya Pradesh, in Rajasthan and
others, some of them must learn one
of the twelve languages, some of them
another second language and so they
must dissipate their energies by learn-
ing any of these twelve languages.
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Suri AKBAR ALI KHAN: For psy-
chological purposes.

Surt K. SANTHANAM: For special
studies, for Universilies, I have no
objection to all the Universities having
a Tamil Bureau, a Telugu Bureau and
8 Marathi Bureau. But for the ordi-
nary Secondary schools, I think if is
a waste of national effort, and I sug-
gest earnestly to the Home Minister
that he should persuade the Hindi
States that their third language should
be either Sanskrit or, wherever neces-
sary, Urdu or some other language
near their borders which may be of
eome use to the people of the States.

Lastly, one word about these border
disputes. I not only agree that all
these border disputes should be frozen
but I would make an earnest appeal
to all people that these border claims
should be abandoned altogether.
‘Whatever solutions we may adopt we
cannot eliminate the linguistic mino-
rities from any State. Therefore,
whether these minorities are a few
thousands or a few millions, what
does it matter? This three-language
formula is sufficient to protect all the
minorities provided all the States deal
with them fairly.

Before I finish, I would appeal to
the Home Minister that the Centre
should come forward and take all the
financial responsibility for the second-
ary and university education of all
minorities. You cannot expect the
linguistic States to spend a lot of
money for having schools and colleges
in other media. Some of them are
€enerous and may do it, but by and
large, the Cehtre should take 1ihe
financial responsibility for running
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schools and colleges in every linguis-
tic region in other media. I welcome
the present move to establish schools
of a certain pattern all over India for
the Defence Forces. I would suggest
that both English and Hindi should be
the joint media in those schools and
colleges and if such schools are dis-
tributed all over the States, they will
not only give sufficient facilities to
the minorities but slowly even the
people of the linguistic regions may
come over to these schools and they
will become more popular just as in
the Tamil areas the English schools
are popular. If the Centre takes this
responsibility, I think all the troubles
about linguistic progress and linguis-
tic reorganisation may be eliminated
to a great extent but as 1 have said,
the linguistic picture of future India
is still rather cloudy and we have to
make an earnest effort to see that at
least we get a clear vision and then
work up steadily and without any
retrogression towards that goal.
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Surt JAIRAMDAS DAULATRAM
(Nominated): Sir, on this occasién also
I feel considerable hesitation in say-
ing all that i3 in my mind. Sitting
here, in Parliament we sometimes are
very conscious of the emergency with
which the country has to deal but
sometimes we are not. Dealing with
this particular subject, I think it is
desirable that we should speak with
great restraint. After all, the pro-
ceedings of our Parliament are pub-
lished in the papers, in hundreds of
papers, in the country and all the
linguistic dispufations that we have
here, are known to the people, and
create certain unconscious reactions.
Therefore, 1 feel that we should con-
duct the debate on this question with
some restraint——and hence also the
restriction that I am placing on my-
self—and will write directly to the
Government about certain matters, I
would therefore deal here not with
any of the large number of questions
dealt with in the report but with a
few broad aspects only and deal not so
much with the report as with the
problems with which it deals.



*

Report of the
Commissioner

After all, the question of safeguards
for linguistic minorities is only one
little branch of the larger problem
which the States Reorganisation Com-
mission had to face. They found a
tremendous amount of tension in
many States. The tensions were ex-
pressed by certain sections or groups
within the States and the language
question was one, being a delicate
one, which was brought more pro-
minently to their notice but the
tensions with which the Commission
dealt are tensions which are anterior
even to the appointment of the Com-
mission. There are certain basic
difficulties which the Indian nation is
experiencing as a result of history
An effort has been made and has to
be made to tone down these differen-
ces, to reduce those difficulties and
create one united nation. This does
not mean that there are to be no
sections or communities but the domi-
nating factor over all their feelings
is to be a feeling of nationalism. Just
at present we are experiencing a
great upsurge of this nation feeling.
¥ we have to take a realistic view
of the present situation we ought
not to, in my opinion, regard {ihis
wpsurge as having solved our internal
problem., I was surprised that the
Committee appointed by the Eda-
cation Ministry to deal with integra-
tion felt that national integration had
been achieved at present and so they
more or less suspended their work.
I was still more surprised when the
Committee appointed by the Integra-
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tion Conference also felt that
Integration had been achieved
and so they also suspended their

work. I think this is not a realistic
assessment of our situation. Indian
history has seen equally great, if not
greater, upsurges of the national feel-
ing. In recent history only we had
the Non-cooperation Movement un-
der Gandhiji's leadership. It was
preceded by a great amount of com-
munal feeling, tensions, differences,
disagreements, etc, but as a result of
all that he said and did and the is-
sues which he raised, the nation ap-
peared to get integrated. Those, who

|
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were in that movement at the time,
can alone realise the tremendous
amount of national integration which
we felt we hag achieved. The great
Arya Samajist leader—the Arya
Samajists are considered by our Mus-
lim friends as their great opponents
and critics—Swami Shradhanandji,
was taken by the Muslim Divines to
the Jamia Masjid of Delhi to deliver
a sermon from the pulpit of the Mas-
jid. It might have been considered
almost unholy against the traditions
of Islam that a Kafir should have
been taken to the pulpit of any Mas-
jid to give to a sermon. I know that
many very orthodox Muslim leaders
shed their shoes and went to the Vis-
wanath Temple of Banaras where
they witnessed the idols and they felt
no embarrassment or hesitation and
they addressed the Hindus there. I
know we have passed through times
when the most loveq part of our
dress, the most conservative part of
our dress, that part of the dress to
which we are most attached—that is
the head dress—also gave way un-
der the effect of the upsurge of na-
tionalism. I know that many men
in the South, distinguished men of
the South gave up their turban and
took to Gandhi cap, so also in the
Punjab, so also in Maharashtra. The
Gandhi cap levelled us all, integrat-
ed us. Those were times when in the
National Congress we used to have
provincial kitchens and each pro-
vince used to have its separate kitchen
because they were naturally accus-
tomed for ages to particular types of
food. But the national upsurge of that
time rode through all those differ-
ences and we had one common
kitchen and everyone voluntarily,
willingly and happily adjusted himself
to be a basic change in diet, which is a
big thing to do. I do not want to fake
up the time of Parliament to give more
illustrations, but what 1 want to say
is that we have passed, at different
stages, through national upsurges of
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integration, due to certain emer-
gencies, due to certain very vital
forces working in that direction.

Therefore, I feel that just as it is
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[Shri Jairamdas Daulatram.]

said that we took an unrealistic atti-
tude with regard to the danger from
the north, from our Chinese neigh-
bour, we should not take an unrealis-
tic attitude with regard to our inter-
nal problems, I do not want to dilate
on this particular matter, but I do
wish that the Home Ministry should
see that the work of the various com-
mittees which were dealing with these
problemg are continued with the mini-
mum of publicity and the maximum
of energy and they try and solve the
problems which, I am afraid, will
face us again after some {ime, because
they arise out of certain feelings
which seem to be deeper than woa
apprehend.

The second thing that I would wish
to suggest is this. In dealing with the
linguistic problems of the minorities
which ultimately are an off-shoot of
the minority problem in a broad way,
we should realise that the minority
problem, when it becomes a problem
and is felt acutely, is the result of
the actions of the majority. It is the
majority complex which makes a
minority feel strongly that it is a
minority. Certain differences exist,
but when they get sccentuated, when
feelings arise and things assume the
proportions of a problem and we feel
that we have to deal with it, then we
have to understand and analyse the
causes. In any family there may be a
stronger brother, an elder brother, a
richer brother, a brother who earns
more, an abler brother. But he is a
brother and the rest are also brothers.
They may be younger, may be weaker,
may be poorer, bul they are all mem-
bers of a family. The majority must
develop the consciousnesg of being
really a trustee, of being the elder
brother in the family, in charge of
the entire family, Therefore, the
approach and the attitude should be
.one of ownness. It should not be an
attitude of so and so being an out-
sider. It is a regrettable thing and a
sad thing, that in an official report of
.our Government, the Commissioner

[RAJYA SABHA]

for Languistic
Minorities
for Linguistic Minorities shoulq have
to say that the majorities in some
States are treating the minorities as
aliens. If things have gone to the
length of a government report men-
tioning this, then it is a matter which
we must frankly realise as serious.
The people in a State who constitute
a majority must see that the minoritieg
are a part of the family and must
develop that oneness of feeling and
expressions like “alien”, “foreigner”,
“outsider”, etc. must never arise in
the heart and therefore, must never
come out of the people’s mouth. It is
this attitude that we must develop if
we want to integrate this nation. It
is not correct for the people, who are
in a majority in a Province, to feel
that it belongs to them, that the
Province belongg to them, gnd that
they have to dole out something to
others who are not a part of them, are
not even in the position of paying
guests, because we treat our paying
guests a little more considera’cly.
Therefore, I feel that we have to
analyse the minority problem in the
correct manner. The minority problem
is a reaction to the attitude of the
majority and the way in which the
majority behaves towards the min-
ority. The present is the best psycho-
logical moment for the majorities
everywhere, in every part of the
country to deal liberally, generously,
even over-generously with all the
other sectiong in the State, and creat?
with regard to our internal matters
and internal questions a feeling of
oneness, a feeling of unity.
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The third thing which I would
like to suggest is that it is not enough

that the recommendations of the
Commissioner should be sent to the
Stateg for being haniled in the

normal manner, I believe it is
essential that when the Commission-
er’'s Report is ready and is submitted
to the Home Ministry, the Home
Minister should summon a con-
ference of all the Chief Ministers
for direct personal discussion of the
various issues which have been
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raised. The Chief Ministers will

come with their staff and ag a

result, if need be of even six, seven or
eight days’ discussiong all the
problems will get solved much
more quickly, much more smoothly
and much more satisfactorily. I
would also suggest that preceeding
such a conference, there ought to be
a fuly discussion by the Home
Minister with the representatives o/
minorities so that he knows what the
minorities have to say with regard
to the questions which have arisen
and with regard to the recommenda-
tions which are proposed and when
he deals with the Chief Ministers

he will be in ful] knowledge of all

the currents of opinion and of all
the forces that are at work for
integration or the forces that create
certain disputes difficulties or agita-
tions. After all, the Chief Ministers
are the representatives, consciously or
unconsciously, of the majority. Every
Chief Minister everywhere does re-
present, on the whole, the majority,
may not be consciously, but uncon-
sciously. Therefore, it is desirable
that there should be a full discussion
by the Home Minister with all those
who are concerned with the matter.

I will conclude with endorsing what
has been suggested by my hon. friend
Shri Santhanam and would say that
we should bring the maximum pres-
sure at the present moment and see
that these various border disputes are
not only suspended but given up.
After all, it will be a few thousand
persons here or there—may be a lakh
or two lakhs, if you like—who will be
under the administration of the neigh-
bouring State and if the other inte-
grating forces are encouraged and if
we really are moving towards integra-
tion, then the neighbouring State also
will be better trusted by such mun-
orities as might be living in the bor-
der areas. So I think w> should make
a definite and serious attemp: not only
to freeze but to try and see that the
various parties concerned agree fo the
abandonment of all these border dis-
putes. Thank yor

{28 NOV. 1962 1]
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He wil] make his maiden speech now.

Y gEgw WA (TAF) WA
aTgd, qF g § 5 gy foie e ¥
aifght sfoem # afoet F=0 #1 59
T

d39 a1 Fagaam g fwaw
qedT S9 I § § i wwd & uF agd
q§ AT Te ATTF aF A1 F 1 gfar &
e § UF F9T A YEW g,
g T o o

HETH o1 7 ST, I & A9 q=,
TF A7 °Y, qF T ITA, FIT H,F AR |

7 fad dmwa  Sferww, T faw
gArme  Efmram afew A g #6
AT BT T feaT € 1 gt § 99 W
1 gaAEE a1 g fF dude gfena
¥ fd domg 4@ qawr =ga @S
FaAI A | Tw A, 808 H, 9
stferatarer am # ferg, fag A qFa-
A FT GF TF qT9 T AT AT AR AW
§ qaae {fedam &1 oF gadw awA
G&T gAT 41, AR, WA IATAT A1ES,
T R Y g Tt & o donfet
F Fag warer & A 39 fog, fra
X qEAHT F9 A & | AfHT A
g% # 39 f¥9E #1 3@ §, qF 7@ <7
¥t wrar @ oY o7 gt awar & o
W'l 7 &sT gmada g f5 R oA
§ Ffgt sfoee & fog @ w7 1w
AT FR FETAT &Y, TgT 1y 7 BT I
¥ 99 ¥ FY AN G TR U E | A
7Z9 T R OF qgq a9 weaiad
ody 3 feest Al s9e qemEr @
st v ¥ 3T 7= N A gt
qoET # AT A F | gy fee afear
FT & gt ar | g1 8, 79 fedt
FH0E, TE 5 509, Ty Ay
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[t wsg=r w14T)

F w0 g oy faeft et &1 AT ar
TAFFT A § agT AT AR_E A,
afe faga & w1 9% TR 39% &
QU—2% FTA N F A IIHRT TR
g, ST I wAW A @
A AT ATONI I g |
wEas IgF I ) FE R
TRIET § Ig—a 5 7@ fog & faan
T F-FYE GAT R AT
H#RX feedi Ao § e e,
*Y 9ag o%, fefese 3@ a5 @i § )
et a1 3 ot Qay &) fedrga fram 3 4
AT qUEA, qF 99 s anar § &
T TAY GATY TATH TR BT TFTT
T 4, #ifs agi R F ar foE
3§ EqeEa AT | 747 QU1 FF g
% fgama A 3 o whfe@a ¥
T § g TFaC a4 §, T W F q9%
T A AR a & g FT R
g MT a1 | 9gr N 93 w9 Gar ar
o9 # sReael § qr A 77 f 7nF Fvar
g f sraearg 5 sar ® qEewEr &
g ST M@ ) WK 39 fWE #
9T SE @ Aew e R el gy
qgdle ¥, fefgwe i #, TN
#, farcat qeie § Ak qercaedr mEx
§ Al A ARIR SR gaiad
g 7T foan &, 7wy & folt gw e § Fr
g agfent ¥ gfar o o & @
L R e, o
ATew, gEaT & B 9 A qrae enry
fagwa 78 1 & A F a8 gafed sgan
g 79 A @ g o
¥ wweran g i 9y firg, woemm, faa
A €A qan freld, 729l ¥, o
T AR qfF § awa ¥ Ay
teRefo ¥ WW—wa 2253 & T,

T 5 e T §——gH ATy w5

[ RAJYA SABHA]
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A W A ga  fegeaEr gl
wg AfF mifaade 7 ey fea
fFam AT gam § 9 ferdr &, 7 fg=r
F GUWER  Fg § W gafad o
f ag fegrarit & afew e s aw
Afaarar fgwgs & © T I9
HFH FT RE § I T G 1 T
grm g | Ffn g # aw ¢ R ot
TN agd TS AEHAT GAT I TSI T FY
FawrE ¥, ar Ay wigy & S afed &
T WY A¥ T ARG W AT F
IR 91, STHRT IR FAI FRAT W<
IR AT 9T UF FI7EMI THIH
foraT qgi SOFT UF ST W fF ag
qeT St AR wEae 4 ar gare
AR F ATFAA F @S ] 7N AT
F g2 § ar gfar aeng F 78 4
IR Ao W A T HIT T I
qa¥ faeamr § uw & a1 & fF mAde
F T A9IT 7O @iad fw AT &
ITET TFam ¥ I w faoma faer o
Sl HTE, TR gH W ag § gAML
F1 fFdT OF A9Ed F AW ¥ OSSR
o7 T q¥E o T A J9TH T [HTE g
FY, TUTH TIHT AT FY TF-FAH 39
g ¥ Jugfaamdr & ary #aw 987 F
g FHIAT ARA AT FAT A AR WY
fagma w3 ar st f sfmer o |
wHTar a1 fF 5a9 Afgaar #1 Fre
TGAT FAI—TAHT a8 FHE g
GIFTR LT ATFs, AFATAT &Y Sl 5%
FIT g qEl g wfFemay wy f fe=
FTE ? F aF § Fg0 g 5 AvweE
FI ITFT AT foer g W} 9 awg
W g T OF I GG &, WY
TN FT A GIHIT FT GATA AT
@ g, 9a famw o< farsiig s s ot &
e g fema faerty, afee ag s @
g F St T9ml & w9 4, S ST
HS & 98 HAT g &Y AT fax T 931 |
T §ag Iw A A & e e



2567 Report of the [ 28 NOV. 1862 ] for Linguistic 2568
Commissioner v Minorities
QA &7 AFfEa § a8t v 990 w8, sfawrs wWre | 99 § oW
¢ 1 1 95 99 F1 foi aga & v Aqraer ¥ Foamee ¥ waw feay a3 § W

AU q, BT I AT TG4
TEHT =T qqAA § qTeqF & A
g g N arar g zafad
G & IR A A AT TT TR T
HIGATH FIAT Fvear g v 7o qona &
I 15 &, a1 qg JoET ¥ 6 aory
& aF B oA T, ant
WA aligmas fs
giaraT sraT g1 g Y gerrey QA
T E AW | AW & 3w F agd
THE T E W Iq AR THS G a0
TAFRT AT T TIAT gFT | I I8
Y AR e o w1 w9 a9 Qv
& § aE F ) aws § AgeA
gfeiaa sy & & i & "geemE
& SN MY g § AT AT ST
€ N, W AG AT —S ST
AT Y A1 G T FIH FAL AGY
@1 o F ZwS T 4

Tafad 7 3 wgq §—fF aar aar
uTT § WY, IUTHT aTed, qF qAg A
AT FT T 37 T4l 5 TAT 7 997
T J auw fafeT aeg & fr o9
9 919 9% 5419  F el g T AT
e amagiag, @ H
g FT IW IW@ q T AT I | qT
Wi & g1 § f5 1 fas &, ¢
HAAT TS &, 78 G e 7 &Y
HILT T ¢ | T 3997 a2 02T ¥ Faa
R fad mmgam I a
TG AR 9T T &

st FEFHT AW (AFAE)
gravofiy gumafa o, 78 $1% T A
T8 & F WA § wAFEE WO q
It ant ¥ & & o dFS wwd
e F araeE W fergwm # owar
} \

FT 4g @I g1 g, qEy av fegwamw
# fegeam * s, afror @ S T,
99 ¥ of=w a%, Igg I F——uw
TR AT WA & e S8 F qTg—
Ty wrE | &Y 7g s dar F £ g
A HIOE § 59 9918 § g0d #oe &
g8 @ fToEd quAar § | T A
HTIGFAT TE § |

qaQ a1 & 7 FgAr wew g e
o N— g7 39 foe = fa=me
F@ & fopfes asnfdw &
feqi v, 47 3@ REE F1 9@ % ¥
F F e a% 31 &—afs Argfey
AT F TG N2 79 e § frr
g Y ag wEd sara ifem Aoy
£ faer & LA W W AW A wWAw
oy g & @@t WY T {9 & q@d
8, arae ¥ A w8, fordt oy @
AT TH-FTT qq WG F woww &0
5 7 5 sudr § wewr fas
TEFRET 47 AT FAqr &Y afew mfaT aw,
fefezae afawr a%, gmT afqw o+ ag
qAH ¥ T § ) NEawE afe fe
#1 far & QY 98 A=Y s1aT v A far
2, gy TR SEaw whS w2 @
& AR I & FT00 98 Fa7 aaT ¢ 6
gfrafafeat &1 @ifsaw 7% TEwm,
faretT @7 WA WA &Y atfe A 3w A
oF W dar g 9% R oA ae
A ORI EAIMFININY
i &3 8 g s 8, e
g1 gy & fawr &, 99 ¥, Agsa9 ¥ AR
IR F qEFE ¥ oK % fag a8
FE ATTTF T2 & T oy o & v
¥ qgrs 8 |

g0 a9 # Ag FE AEm fE
T AP S gy I ST # A
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£ ek | 7 ST T g F
2 | WY SN AT AT SRl &7
Aqea TE FX | gl geatadt
g St gt q3-fae fagm wmdw aEr
TAAT & AT A, ST T AQA IR
& FTAT G AT F AT FT AJeq T
FX GFY § 97 IOF (99T, IAH AR
I VT Az gh, AT g AR
g fovaq feam R 1 S SO
ZATR fReaT w1 3 AR @ FT AR
fdiE # ag &rs fora on fr gfatadt
FT H1eaq gadt AT AT T

arfgr . . . ,

off awmfy : gToF TS FE A
SOTET FEAT EWTT | HE I FT AN
g o

The House standg
2.30 .M.

The House then adjournea
for lunch at onc of the clock.

The House reassembled after lunch
at half past two of the clock, THE

VicE-CHAIRMAN (SHRI M. P. BHARGAVA)
in the Chair,

5t ITRTA TN : STAATHE
S, 7 oFg @ AT fFogme ot W oSy
gfrafafeal &, v Rrar w1 "vew
yrafer W FET e | &) uE W
# o a1 OF § suter gfatateat § ok
aga 1 gfvafafeai Y qg ag s fon &
far farerr &1 ATeRT Al A7 WIRfE WTET

Surt AKBAR ALI KHAN: As far as
possible.

T FTWHIT AREY . . T
TF agd a3 9T 9 fegema 7 g,

femar 18 @ wer 787 @, oY ferqm |

[ RAJYA SABHA]
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for Linguistic
Minorities
§ = a0 B g E A e Wit
9§ ¥ | IAHT ARR T adr g R
afz fret oF 93 & i At oF giaafady
71, A gfatafeat sadr a=r gt oY |
zafad @ § A0 et & R oag
=T A< $ gC IG AT AN & fad
TF g gf4afaet =@, Jgi 95 "
g1 | T9Y I9 I3 W SN H OF s
T FgA-r TFATH, S 7§27 Eefy
foars 3 & 7 T & WA | 3TRER
gfrafad & 35 faq vgwr 9 wmemw
93 9% a3 %< {1 T | wefrrg #
T AT, T 8 T w/H &A@
ar 7 ag g Fewr 5 e W
TF THY g X wgt fF I qee
gfys —a8 I A qRE ITHY
fergem Hoelt g€ d—uw Tt A
gfrafadr aarg sy fF foer amem
S

T G GG & WG A O
et Wzt A1 aew W @eem oo
sa & g T 7 g wrd faw ®
@ G I auer gfaatadr o, fag
Ifrafadt @ At areaw 7 @ Ty
foelt o FaEd wsEE 97 | IR
TIFTAT ET% A §, T 4, 99 T@ q
IHT FAT &1 3H AE HT ST e F¥
ZEET A | TR AT 0T § I gt
TN F FIE FTEHT? AR AW H T G
gU &, FE S Tl AN AveTE A R
for foed agl S99 TTeATeTe 99 8%,
ITE S T AT TH AT IAEF FTAT
9 g%, g, I9E O TR 7 W9
aFd & | a1 B ag g g R fafiat
% ol @ g e @ 9 ar ot
fafy wemw @1 o &w = av %
T o @ S A S OE
Ifafadr aars o anfe fafed & o
TF USEEAT FOWE 9] 81 AR ag
fazar dar &1 5 oA fay 1 9w 51
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A F ATa9E g7 T T g IR IAH!
oot T g0

TG a§ Fgr 0 £F FiE w1 g9
TgT FE G F | & Y & s 6
qiET FT qATE FIN AT, TG A
F R 7 1 93w, 9 9T & 9 7
ferrd & 1 w93 fasfees wraifeedt
8 & FIR & ) TEE F qR W
FoTE I BT ¥ g 4 gaTE o 7
OIS AT AT &0 TEHA G a
a% % wEl senlt Sndy §, AW S
¥ AU g8 FT QA AT g AR AW
TH T A ¥ AR Ao T FEY
WIE FT AR AR TEr § A S AT
FerofY Tgae 812 TR WX TS 997 §
& ASHI FT ATST ATAA T TgTAT
T &, I qASH( H1 IW AL T} F
arge # gfeafafeat A Qa3
¥ g F57 o S A d ag s
Fe % oy wg et e
F HTT AT FAT TGS g Y T T/ A
#t Aifg & gemg A A —-
"TeATTRET § ar 98y Tow ) ¥ 39 awr
TG AT ATGAT—II, AT Aforg
areAfEr & a@ Wt 39 A i
farer #7 swaeaT 72 TG A A7 ARG,
X qady, M fF Sy F =g, At
it fAsht &g, EAT oA a@ AW G
g, IrzEAT HGT qA W §, SH ArZAT
Al AR AT FAA] FT AR AT
gfaatmdia & waifage §9 #r g
;qT 3T Afgd | TRRTT & AT T
dame f7 & FeaqT faegd A=l
g, T 9% 2, Feerq® ¥ WY A%
gfrafady & gg § ST #1 wreaw a3
g, 0 gfrafadt &1 W wreaw #97
FO AT §, IANE F TEE gL 3
W qGT qF 9T &7 I &, AT fgArT
g Ww aEd--deitas e R/
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H——Y 3§ FArT g7 HAgEY HEAT
W £ T oy AH A FefFAl AT
B agd g, asfEar @ 09 409
AWt A1gde AT A gadr g, I A7
AT Areaw § faeAr 3F A A
AT T a2 &7 | gafag |
Mg g8 Srmer Fo0 fF § &Y 9B
MEqy & qg9 419 9% [ TstEar
g & AW FAA § 9T & ITH
At AT FTAS] B AR F1IfA-
eI g uwifave g &1 g
A qm, ar agt & faefoai wy AR
F qIT &7 a0 & 757 7 AT
faer 9.7 )

yad frenm &1 oSEr AT gaw
CAEC I 1 A e S -
A W g1 F wodr mOdr AT R
WA A & oy d fEowR
far ¥ faar 35 Eve g T8,

ferd 7 S TT AT IART TRTE AGY
g gwdr ) wg ATg § g8 FP E
fom o o wewa fasm 9w
AT A 37 g T OF S0 FE
F G HY, gAL FAW G &7 FTRfTw

AT #Y SR Feeery e @AY
aﬁ‘gﬁ; FfE WG AR
yrefirs wTT W& =g HEAT I |
wafed AT F AT A et
qrar @y faem @ af wooEd
A F faem ¥ AEE 9T ATIRY
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W*mwwﬁw‘tﬁmﬂ
AT A9 AT A 8, WI-
MY, UF  Faad A99e T
fogarr  arfgr, wfF  smafas
o & @ WER aWd T "I
g A g ade | gEfad
gE & § qg AaAF ¢ 7 Lo
WOT F A A1 I9HI  Iq&T A-
wyr gt R S oo

o fwra o 3 g AT
A T9EE M AX YR R G,
g&a g, gahg &fF it & 39 ¥
F 5 T & U9 eI ¥ AN
aF A9 TAA W I @ §, gEE
AT W OWTHT WX g AT TSy A
AT, 1, FAGLA, FT AT M
FATRE A T agErS aF WhaT
w3 il FTEeRe #
ggq A fewrd dar @Y E 1 WA
foe & formr & f5 o WO @2
fafreed #t smw gf @ I
ggq gy fowiww @t @ fF
fog wror ¥ st & wiE, fow
T % T & T SEr ATr A
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W 9% a4 S f¥av sy =9ied,
9w gar Ag ¢ 5 ww oww &
aTE 3T YR @, WA WA d
& mwx fom awr ¢ few a9®
I 92 AL TFAT W IF X A
a1 fogdr R AT FTQTCE AT |
7w W fafred w7 wmhe &
fomfar EfF @@ 9P F 9™
N Fy N FENEE I O§
FeaiT [ g, met A g, R
9T A Jg 2T & &0 W7 A IqET
wara fear s wfEd | I ¥ T
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mfET ¥ 74 0F A [ FgAT
g faqgfes weafdle Frswy a%
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¢ fasmmr o AR fasges Fe,
FT g awfeew F¥w 94, fFEr
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FT AR REgee e A1 N G-
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S g A g0 § IR TR F AW @A |

TR &, FAT: F graT gfiem e
T W@ | TF 9T g 7 AIANET
ST wgfaad e W Ia@ o A H
TH G F1 GILFEST F7 AEAT AT
Haq ¥ | zafad g mmeafety i
a 7g wga w=r fr fae axg § W
Wt &1 agfaad g 9w §
IqF W A% ag N i &Sy
=fegd & Towers ymr ar faad
WeRT §Y qgEEHH WIAT 1A AR b 4Ty
e oa | A wmr arEr
# AMET A G T Qg
frma & o w9 g TR
WY FAT AL FifF T 72 & e
FT FH & AR F #maw v g fF Al
I AT AT AWAT A=A S owqEH
T &4 |

Surr P, N. SAPRU (Uttar Pradesh):
Mr. Vice-Chairman, I would like to
compliment the Commissioner for
Linguistic Minorities on the able
manner in which he has written his
Report. T would like ‘o make oOne
point to which I would like to draw
the pointed attention of the House.
At page 72, the Commissioner ays.—-

“Though there is no reason to
think that there is any discrimina-
tion in selections made through the
State Public Service Commissions, it
will inspire greater confidence if
some of its members gre drawn from
outside the State, It may also be
considered whether the members of
the State Public Service - Commis-
sions also should not be appointed by
the President. It should be helpful if
the All India Services are strength-
ened and as provided in the Govern-
ment of India Memorandum of 1336,
recruitment of at least 50 per cent.
of the entrants to these services gre
made from outside the State”.

Now, I would like to support the
suggestion that the State Public Ser-
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vice Commissions should be appoint-
ed by the President on the recom-
mendation of the Unien Home
Ministry in consultation with  the
Chairman of the Union Public Service
Commission. This was the suggestion
of the States Reorganisation Com-
mission and this will have » greater
effect in achieving what s called
emotional integration—and what I
would prefer to call national co-
operation—than the transfsy of High
Court Judges, which is contemplated
in a Bil] which will come up shortiy
before us. I may point out that the
position in regard to the members of
the State Public Service Cummissions
is a little anomalous today, Though
appointed by the Governor they are
only removable by the President on
a recommendation after an enquiry
by the Supreme Court. Thar is az it
should be. But the general principle
of law is that the appointing authority
is also the dismissing authority. This
has not been rightly followed in this
cdse. Therefore, there is no reason
why the State Public Service Com-
missions should not be appointeg by
the Union Government. The State
Public Service Commissiong will be~
come more independent and will be
able to take a more all-India view of
the requirements of their States if
they are oppointed by the Union Gov-
ernment. That is point number one
which I wanted to make here.
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Also, I would like to gay in this
connection that if the State Public
Service Commissions are appointeq by
the President, it may be possible to
entrust them with some of the powers
which are exercised in relation to the
All India Services by the Union
Public Service Commission.

The second point that I would like
to make is this. Progress has ne
doubt been recorded in all directions
by the Public Service Commissions
so far as linguistic minorities are
concerned, but it is somewhat strange
that in our State of Uttar Pradesh
there are hardly any facilities for the
study of South Indian languages. At
page 12 of his Report, the Commis-
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sioner has named a number of langu-
ages which are taught in the primary
schools in some of the districts in
U.P. State, but I fail to find in that
list the name of any South Indian
language. Now, we want our South
Indian friends, and rightly so, to learn
Hindi. T do not see any reason why
we ghould pot pay them the courtesy
of learning one of their great langu-
ages, Tamil, Telugu, Malayalam
and Kannada languages have very
areat literatures of which the people
of these States can be legitimately

proud.
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The third point that I would like
to mention and emphasise is that
minority language books should not
be left to be written by private
agencies, Now, 1 would not enter
into the larger question whether the
State should write books at all. That
is a different matter altogether. But
what I would suggest is that there
hould be an independent corpora-
tion which would act ag an agency for
the writing and publication of books
for minority languages. In this con~
nection I would emphasise the claims
of the Urdu language and literature.
Urdu is a language which, has had
its origin in India and we are all
proud of that fact. Some years ago,
when I was in the United Nations, I
was talking to a Pakistani friend in
Urdu and an American gentleman
asked me what the language we were
talking in was. I said it wag Urdu
and this gentleman who came from
Maharashtra complimenteq me on
my excellent Urdu. I would have wel-~
comed that compliment had it come
from a person whose mother-tongue
was Urdu. “It happens,” I told the
American gentleman, “that this
gentleman’s mother-tongue is Marathi
and my mother-tongue is Urdu and
it is no compliment to me that I can
talk Urdu well”, What I wanted to
say is that Urdu is a language which
is deserving of support, the whole-
hearted support of all sections of the
Indian community, and particularly it
is a language with which the culture
of certain parts of the U.P. is bound
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up. I would therefore
claims of Urdu.

Mr. Vice-Chairman, I would like
once again to say that it ig useful for
this House to have discussed the Re-
port of the Commissioner for Linguis-
tic Minorities, ang we are indebted
to him for presenting a lucid survey
of the problems presented by our
linguistic minorities. Thank you very
much.

Surt M. S. GURUPADA SWAMY
(Mysore): Mr. Vice-Chairman, first
of gll I would like to compliment the
Commissioner for Linguistic Minorit-
ies for the lucid report he has brought
out on this occasion, There are many
points he hag made in the report.
Some of them have been repeated,
but he has trieg to point out the new
situations and the new  difficulties,
administrative and otherwise, facing
the minorities. We are at a liftle dis-
advantage now while discussing this
report, disadvantage because we have
been meeting in an extraordinary situ-
ation, a situation of struggle for na-
tional survival, and such a situation
naturally demands of us a little bit
of reorientation in our thinking on
problems like the present one.
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support the

As the Housge is aware, it is not
something uncommon that the coun-
try gets united and becomes one
in the face of an external danger.
History is replete with many instanceg
where the people are united and the
country becomes integrated to meet a
common calamity, a common danger
and a common challenge. So the unity
that has been obtained today should
be looked at from this angle. I hope
that this unity which has emerged is
not an ephemeral unity or a tempo-
rary phase. It should be, on the other
hand, an ever-lasting unity, it should
be a permanent unity, But it has
often happened in the past in the
history of many countries and also in
the history of our own country that if
a sustained effort is not made, if this
cult of unity is not cherished, nour-
ished and sustained by faith, dedica-
tion and continuous sacrifice, it may
remain ephemeral and just a myth.
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Therefore, it would be necessary to
take all measures to sustain this
unity that has just now emerged and
guard against any disruptiive or cen-
trifugal tendencies operating against
the forces of consolidation. \
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In the past, I am sorry to say, the
concept of diversity has been very
much emphasized by all of us, We are
all guilty of emphasizing or over-em-
phasizing the concept of diversity in
unity. That has happened increas-
ingly after we attained independence.
After many, many centuries the coun-
try achieved unity at the time of the
independence struggle. But after that
struggle, after the Indian nation got
independence, this was lost sight of.
Diversity came into the fore in our
thinking and all the other factors
which tended to disrupt ang destroy
the roots of unity, the foundations of
unity, got priority in our thinking,
and the concept of unity and national-
ism only occupied the periphery, the
fringes in our thinking. T think these
fifteen years are the years the docusts
have eaten. I use this phrase deli-
berately. Some time ago, President
Kennedy quoted Winston Churchill
while describing the situation in
America between 1953 and 1960. At
that time some disruptive tendencies
were uppermost, ang he said, ‘the
years between 1953 and 1960 were the
years the locusts have eaten” and all
these years were terribly wasteful.
May I point out that the years since
independence up to the present time
are the yearg the locusts have eaten
and they are equally terribly waste~
ful when we were only carrying on
a dialogue, a worthless dialogue
about how to satisfy each section in
our community without realising that
in the process we would be encourag-
ing pulverizing forces of  disunity?
This Minority Commission’s report has
to be considered from the point of
view of how far the scheme of safe-
guards that has been evolved or is
being evolved would cherish or nour-
ish or sustain the unity that we have
in view. Many Members have been
rather voca! ir pointing out the dis-
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suffered by certain minorities.
They were pointing out that the
minorities had been let down. It
the minorities have been let down,
all measures should be taken to
prevent such disabilities or handi-
caps from spreading. But may I
point out that India as a whole
is classic land of minorities? What
is a minority? No section, no
community, no class is a majority
in the country, according to me. A
Maharashtrian is a minority in the
Indian nation. He is just a minority.
A Kannada-speaking citizen is a
minority. A, Tamilian is a minority
likewise. Even a Hindi-speaking per-
son is g minority when compared fo
the rest of India. So, from this point
of view, I would say that India offers
an example of minorities, It is an
epic land of minorities. So, let us
look at this problem from this point
of view. In particular regions, in
particular States, problems may arise
about certain sectiong or certain
classes which tend to fall under the
category of minorities. And how do
we deal with such problems? Should
we encourage such tendencies? Then,
we would develop vested interest. Or
shoulg we take such measures as to
bring about the integration of these
so-called minorities with the rest of
India?

b

Now, there have been suggestions
made regarding the three-language
formula. After a great deal of deli-
beration it has been agreed to by all
the States and by the Centre that the
ideal solution to the problem of
minorities is the acceptance of the
theree-language formula. That is to
say, every person should learn three
languages, the regional language or
his mother tongue, one national lan-
guage, may be Hindi

Sarr K. SANTHANAM: Hindi is
compulsory.

Surt M. S. GURUPADA SWAMY:
That is right. Hindi anq Engiish.
These three languages have to be
learnt by everyone and a programme
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has to be evolveg by which this has
to be implemented. Now, how is this
being implemented? It is suggested
that at the primary stage the minority
children should have the opportunity
of being taught in their own mother-
tongue and that at thc  secondary
stage they should have the opportu-
nity of studying their own mother-
tongue ag a language subject, even as
a medium of instruction. And at the
university stage the medium of in-
struction shoulq be either the region-
al language or one of the national
languages, may be English or Hindi.
And there has been a controversy in
regard to this particular matter. My
hon. friend, Mr. Santhanam, ‘was
pointing out that every language that
is enumerated in the Constitution
should be accepted as a medium of
instruction even at the university
stage. According to him, Kannada or
Telugu or Tamil will develop as a
rich language and that it should be
made the medium of instruction even
at the university stage. But may 1
point out that this line of thinking is
rather dangerous? This is dangerous
because it will bring about the segre-
gation of the universities. The Com-
missioner for Linguistic Minorities has
pointed out that it may prove as a
factor deterring national integration.
I do not deny that a language can
grow to richness, It is possible that
any language can be developed. But
at this particular stage, it would be
rather suicidal if the regional langu-
age can be made the medium of in-
struction at the university stage.
The languages have not been suffi-
ciently developed. Even if they are
developed, it shoull be our endeavour
to see that this tendency to adopt re-
gional languages as the media of in-
struction doeg not hinder the growth
of the national language or the
growth of national integration or the
growth of the consolidation of society
by the mutual exchange of teachers
and of students. Otherwise, it will
bring disruptive factors into play in
our educational system. I say this be-
cause education is most important to
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bring about national, emotional and
social  integration. Therefore, we
should be very wary whenever we
suggest that the regional language
shoulq be made the medium of in-
structien.
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Then, there are other matters which
the Report of the Commissioner for
Linguistic Minorities has dealt with.
One of the important things is that
the minorities are suffering because
there are not enough institutions de-
veloped to teach them at the primary
stage, Even if there are institutions,
there are no text-books or teachers.
This is a practical problem. I would
only draw the attention of the Home
Ministry to the fact that no useful
purpose is served by drawing up re-
ports and making recommendations
unless the decisions are carried out
into action. The most important thing
is implementation. Unfortunately we
have been lagging behind and there
has been a slackening of our efforts
in translating the ideas that we have

decided, into reality. So we have
been going on in a most leisurely
fashion. That should not happen at

least hereafter. May I point out that
in no department of the Government
of India and in no department of the
Government of a State there is a
sense of urgency prevailing, and it is
least in the matter of giving cafe-
guards to the linguistic —minorities.
Again may I repeat that, while giving
these safeguards, while assuring the
minorities that they will not be dis-
criminateg against and that all the
advantages and benefits that are con-
templated in the Constitution will be
given to them, no attempt should be
made or measureg taken to encourage
thinking in their mind that they are a
privileged minority, that it is good to
be a minority and that it is desirable
that separate safeguards and the
various measures for them should
continue. The ultimate objective, Mr.
Vice-Chairman, should be the integra-
tion of these minorities with the rest
of the country. Now that has not been
brought about so far; on the contrary,
as I said, forces of disunity are flou-
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rishing, and I would very much say
that whatever the safeguards, whatever
the measures and whatever the ad-
ministrative action we take, should
only lead {o the elimination of dis-
crimination and ultimately lead to
the complete integration of all the
minorities with the rest of the society.

Thank you very much.

SHrR1 B, D, KHOBARAGADE
(Maharashtra): Mr. Vice-Chairman,
Sir, I had not intended to participate
in this debate. But I would like to
draw the attention of the House as
well as of the Government to certain
grievances of the Marathi-speaking
people living in the border areas of
Mysore State. I do agree with the
sentiments expressed by some Mem-
bers of this House that during this
emergency period we should not raise
any linguistic or regional controver-
sies. 1 do appreciate that point of
view and, so far as I am concerned,
I agree, and even so far as those per-
sons who were carrying on the agita-
tion in the border areas are concern-
ed, they have declared, immediately
after the Emergency was declared in
this country, that they would suspend
the agitation for solving the border
dispute between Maharashtra and
Mysore States.

Not only they had called off the
agitation which was to begin on 1st
November, but they had given up that
agitation and suspended their activi-
ties for the time being. So far as I
am concerned, T would leave this issue
entirely in the hands of the hon. the
Home Minister. He has admitted on
the floor of this House that there is
this dispute between Maharashtra
and Mysore States, that there is this
problem. Not only did he admit that
the problem exists, but he also said
that he had a certain solution in his
mind, which would be acceptable to
the Maharashtra Government as well
as to the Mysore Government, and he
had declared on the floor of this House
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that he would try to solve this pro-
blem by the end of this year. There-
fore, even though during the emer-
gency period thig agitation has been
suspended, we ©request the Home
Minister—if he thinks that the pro-
blem really exists, if he thinks that
it is possible to have a solution to
this problem, if he is confident that
he can persuade both the Chief Minis-
ters of Mysore State anq Maharashtra
State to accept his proposal—that he
should try to solve this problem and
remove this bone of contention. I
entirely leave this issue to the hon.
the Home Minister. So far as we are
concerned, we have suspended our
agitation. But the question is—even
though we have given up the agita-
tion, should the minority people suffer
there at the hands of the majority?
And if the minority people are
suffering, if they have some sort of
grievances, is it not the responsibility
of the Government in the State as
well as the Government at the Centre
to redress these grievances? With
that view alone I am drawing the
gftention of the Government here to
those grievances.

2584

Now, these grievances have been
voiced in this House. So far as the
Marathi-speaking people in Belgaum
district are concerned, they are suffer-
ing disabilities in the educational
sphere as well as in the Government
services. Sir, I would like to draw
your attention to the figures which
have been quoted in this report itself.
The number of Marathi schools in
1957-58 was 761. In 1958-59 it was
798 and in 1959-60 it was 863. But
I do not know what happened in
1960-61 since it dropped from 863 in
the previous year to 832 in 1960-61.
Similarly, the number of students
studying in these primary schools
dropped from 103,490 in 1959-60 to
100,694 in 1960-61. We know that
there is the urge among the people
to educate their children. If we study
the statistics of the school-going
children all over India, we find that
the number of children is increasing
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every year. We do not know what
are the reasong or why there should
have been a fall in the number of
children and the number of schools
in the Marathi-speaking areas of
Mysore State. Sir, so far as I under-
stand, there has been a deliberate and
calculated policy pursued by the
Mysore Government to create all
sorts of obstacles in the way of the
Marathi-speaking people I am not
speaking off-hand. I will quote from
thig report itself again. One instance
has been given here. It is said that
the State Government have agreed to
restore recognition to a night school
for the Marathi-speaking people. This
is with reference to the year 1960-61
and the report mentions that recogni-
tion will be restored to it. Now, 1
want to know what was the reason
to withdraw the recognition from that
school. This is only one instance that
has been quoted. But I can tell the
House that there are a number of
schools from which recognition has
been withdrawn deliberately so that
the children of the Marathi-speaking
people may not continue to receive
education in the Marathi language. In
the border area particularly there are
a number of primary schools which
are being closed down. Of course, if
the Marathi-speaking people want to
have their own schools, they can have.
But then education is very expensive
th~se days, and until and unless the
State Government gives every sort of
aid to those schools, it is not possible
to run such schools. It is a very
expensive job, and therefore ulti-
mately all the institutions have to
fall back upon the Government But
what the policy of the Government is
we have seen here.
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There is another circumdtance and
that is that Kannada is being made
compulsory from the 3rd class.
Actually it was decided in the meet-
ing of the Southern Zonal Council
that the regional language should be
taught from the 5th dtandard only;
jt was decided that the regional
language should not be made com-
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pulsory in the primary stage. Even

then this decision of the Southern
Zonal Council was disregarded.
Moreover, attempts are being made
to suppress the Marathi language
there For example, up till now all
the circulars in the Marathi-speaking
areas were issued in the Marathi
language. To patwaris, to patils, to
these local village officers the circulars
were issued in the Marathi language.
But only during the last one or iwo
years a deliberate attempt has b-en
made to replace these Marathi cir-
culars by Kannada circulars. I do not
know what difficulty the Mysore
Government find. There is no reason
to discontinue the old system of
issuing the circulars in the Marathi
language, and it should continue.
There is an attempt also to renlace
all the boards which are not written
in the Kannada language. Supvosing
the boards of institutions, schools or
colleges, are written in the Marathi
language, what harm is there? Even
then the authorities insist that all
such boards should be written in the
Kannada language alone.

Sir, I would like to draw your
attention to the complaint made by
the Marathi-speaking people which
has been reproduced in this Report.
They have stated that so far as the
schools are concerned, there is no
supervisory staff for the Marathi
schools and whatever supervisory staff
is there they do not know Marathi.
Only Kannada books are being a'low-
ed to be purchased for libraries. Sup-
posing Maratht books are also pur-
chased for the libraries, what harm is
going to come? The Report savs that
the arrangements for training of
Marathi teachers were inadequate and
their examinations were taken by
those who did not know Marathi, All
these complaints should be looked into
by the Commissioner and by the
Government, and efforts should be
made to redress their grievances.

Then I come to the question of
services. I understand that during
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the past three or four years very few
Marathi~-speaking people have been
employed by the Mysore Government.
There are only rare instances where
such persons are employed. Am I to
understand that the Marathi-speaking
people do not possess the necessary
qualifications to get employmeat
there? The other day while speak-
ing here, the hon. Home Minister said
that they were trying to remove the
condition of domicile which had been
earlier enforced in Mysore. But the
question of imposing or removing a
condition is not important. The
important question is whether you
want to take the minorities into con-
fidence or not. The question is
whether you want to redress their
grievances or not. The question is
whether you want to allow them to
lead an honourable life or not,
whether you want to provide them
all facilities and opportunities or not.
“That is the main question. Because,
even if you remove this domicile
condition, then another condition jis
imposed. Now it is said that the
graduates who have passed their
examination from universities situated
out of the Mysore State will not be
considered for employment in the
State. This is only a kind of circum-
venting the decision or the removal
of the demicile disqualifications. In
this way if you remove one disability,
other policies are adopted to circum-
vent it. Therefore, the question of
adopting policies is not important.
What is important is the guestion of
a change in your heart, change in
your mind. That must come there.
‘Otherwise, even if you adopt all sorts
of policies, a3 we always notice, there
will always be difficulty and you can
say that suitable candidateg are not
forthcoming, they are not qualified.
And it is also said that even if they
pass in the competitive examination,
they fail in the personality test. That
has been always the argument. So,
it is not a question of removing a
disqualification. The question is
whether you want to give all sorts
of facilities to the minority people or
not. That is more important, |
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Sir, I will quote another instance
to snow in what way even the demo-
cratic rights of the Marathi-speaking
people in the Mysore State have been
suppressed. The Belgaum Municipal
Committee was in the hands of the
Marathi-speaking people; they had a
majority there. Because the popula-
tion in Belgaum city and Belgaum
district consists of Marathi-speaking
people, naturally, the voters would
return the Marathi-speaking people to
the Municipal Committee again. Anti-
cipating this thing, the Mysore Gov-
ernment did not order elections for
Belgaum Municipal Committee for the
last seven or eight months. Actually,
they wanted to suspend this Com-
mittee and they have suspendeqg it.
The Mysore Government even tried to
amend the Municipal Act so that they
could continue such state of affairs in
Belgaum for an indefinitely long time.
Why should there be guch suppres-
sion of democratic rights? Why did
the Mysore Government not allow
the Belgaum people to elec¢t their
representatives to the Municipal Com-
mittee so that they could run their
administration efficiently? I fail to
understand that. That only shows in
what way the majority population of
Mysore is looking towards the mino-
rity-speaking people in the Mysore
State.
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Sir, this morning—JI think it was
Mr. Jairamdag Daulatram—he said
that during this emergency period we
notice a sense of unity and integra-
tion prevailing. He also said that
such a sense of unity was prevailing
only during the period of independ-
ence movement. But immediately
after we achieved independence,
during the past fifteen years the sense
of unity has disappeared and fissi-
parous tendencies are coming up.
Now, because of the emergency which
is created by the rash and barbarous
aggression of the Chinese Govern-
ment, we can forge unity and arouse
the sense ©of integration and unity
among the people. But this should
not be a temporary phase. Imme-
diately the ©pressure of external
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aggression ig removed we should not
allow fissiparous tendencies in this
country to raise their head again. For
that purpose, as pointed out by Mr.
Jairamdas Daulatram, a sustained
effort must always be made o res-
pect the sentiments of minorities. It
should be the responsibility of the
majority people to see to it that the
minority people de¢ not suffer, that
their legitimate grievances should
always be redressed.
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Sir, in the end, I will refer to one
point. I support the three-language
formula which has been ultimately
evolved and which is essential in the
present circumstances. There is no
alternative and we have to stick to
it. I am glad to learn that in spite
of stiff resistance and opposition to
the Hindi language, many more
people from southern non-Hindi
speaking States are learning Hindi.
But I am sorry to state that this senti-
ment of the non-Hindi speaking
people is not being reciprocated by
the Hindi-speaking people. They
should, as a matter of fact, according
to the three-language formula, try to
learn a language other than Hindi.
But unfortunately we are being told
that no such facilities are being
made available in the Hindi-speaking
regions.

[THE DeEPUTY CHAIRMAN in the Chair.]

It is the responsibility of the Govern-
ment in the Hindi-speaking regions to
provide all sorts of facilities to people
to learn languages other than Hindi,
Not only that, merely making a pro-
vision for teaching languages other
than Hindi is not sufficient. They
should try to create an atmospherg
in these areas, they should try to
persuade the Hindi~-speaking people
to learn languages other than Hindj
as a duty, as a responsibility, so that
the people living in the non-Hindj
areas can also understand and try
to learn Hindi. This is very essential.
Until and unless this is reciprocated,
I think the question of language will
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not be solved and there will be diffi-
culty in having national integration.
Of course, during this emergency
there will be national integration, but
no sooner this emergency is over than
again fissiparous tendencies will come
up. Therefore, in the interests of
national integration it is essential that
Hindi-speaking people themselves iry
to learn other languages.
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Pror. A. R. WADIA (Nominated):
Madam Deputy Chairman, it is rather
unfortunate that one of the by-
products of our independence has been
this linguistic problem. It has added
considerably to the complexity of our
political situation. But I for one
believe that the problem in itself is
really artificial. A little bit of com-
monsense, a little bit of sympathy
should go far to make everyone of us
understand that just as my language
is dear to me, somebody else’s langu-
age is dear to him, and if I want my
language to be encouraged, it is my
duty to see that the language of other
people is also sympathetically dealt
with. It is from that standpoint,
therefore, that I feel that there is one
community which has particularly
suffered, and that is the Sindhi com-
munity. Unfortunately, they have no
State of their own. But it is not
their fault that they have been driven
out of their own State and scattered
all over India. They are a very

_important community commercially,

intellectually, and it fs but fair that
every encouragement should be given
to that language.

I know that in several States there
ig a definite attempt made to force
Sindhis to learn other languages. It
is very wunfortunate. 1 have also
noticed that since the reorganisation
of our States on a regional 'basis,
there has been a very unfortunate
tendency 10 look wupon the non-
regional language people almost as
aliens, I greatly appreciate the speech
that was delivered by Mr., Khobara-
gade. It is very unfortunate and that
tendency should be checked. Unfor-
tunately, the Commissioner for the
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Minority Languages is in a very weak
position. Evidently he has not got
any executive powers. He cannot
force a recalcitrant Government or
even a recalcitrant community to do
the right thing. Nevertheless he ful-
fils the very Iimportant function of
collecting information for the bhenefit
of the Indian people at large and
particularly of us, Members of Parlia-
ment, We gather some very unfortu-
nate facts ftrom this report. It seems
to me that there is one way in which
this linguistic complexity could be
very much reduced and that is by
going in for a common script. Tbere
are fwo alfermatives. The eommon
script may be the Devanagari script
which will solve the linguistic pro-
blem so far as India is concerned, but
there is another wider alternative of
adopting the Roman script which will
solve the linguistic problem inter-
nationally. In this connection I would
like to mention an interesting experi-
ence of mine. I remember I mren-
tioned it in this House several years
ago, but since the composition of the
House has been changed very much,
perhaps it will bear repetition. Take
for example, the case of Turkey. 1
do not think that in modern times
there has been a greater patriot than
Mustapha Kemal Ataturk. There was
the alternative before him-—loyalty
to the Turkish language or loyalty to
the Turkish nation—and he preferred
the loyalty to the Turkish nation. He
sacrificed the Turkish script and had
the courage to go in for the Roman
script. That has a distinet advantage
for people like myself who happen to
visit Turkey. The roads are men-
tioned in the Roman script, the buses,
the trams, the railway stations are all
marked in the Roman script and that
simplifies the problem for the tourist.
Even when I visited the museum
there, there were s0 many proper
names naturally written out in the
Roman script which could be follow-
ed and one could guess what the
different objects exhibited were. I
personally feel that it will be of very
great advantage i we went in for the
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ably solve the difficulties of our
different languages, As it is, with 14
languages in 14 different scripts, we
are unable to understand the script
even when we can understcsd the
language. Every one of the Indian.
language has such a common basis of
Sanskrit and so many common San-
skrit words are used there that if-
only they are written in one script,
we will be easily able to understand
them. Unfortunately, because of the
differences of scripts, even the com-
mon wordg became strangers to us.
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A good deal has been mentioned.
about the three-langvsge formula 1
think it is the only compromise possi-.
ble under modern conditions., but I
would go a step further. What is-
intended is that in every school, three
languages shall be taught—the regio-
nal language, Hindi as the national
language and English as the inter-
national language. I would go a step
further. After all, in spite of the
much-boosted regional States, in.
every State you have very large mino-
rities speaking different languages and
it woulg be fair if these minorities
were given an opportunity to learn,
to have their education in the langu-
age which is most suited to them. I
would plead that in the interests of
India at large, in every State there
should be schools which should have
Hindi as the medium of instruction
and even perhaps a few schools which
might have English as the medium of
instruction. Now if we have not got
institutions of this type, my fear is
that in an ordinary school where the
main emphasis will be laid on the
regional language, the competence in
Hindi and English will both suffer.
Today, for example, we have got
students learning French for about
4 years in the school and for 4 years
in the colleges and at the end of
8 years, they are unable to speak in
French or understand French except
a few text books that they happened
to read. My {fear is that the same
thing will overtake our study of Hindi
or study of English if they are merely

Roman script and that will consider- | looked upon as compulsory second
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languages, but if full encouragement
is given to these languages, we shall
be able to produce leaders in Hindi
in all the States and a few people
who might be leaders in English for
all international purposes. I wou'd
go a step further and plead that even
at the university stage there should
be catholicity. I totally disagree with
my friend, Mr. K. Santhanam, when
he pleads the right of every regional
language to be the medium of instruc-
tion at the university stage. I am not
concerned to deny the competence of
the languages for development. I am
perfectly certain that every language
can be developed but the problem
before us is whether we shall be loyal
to the language or whether we shall
be loyal to the larger interests of
India and it seems to me that the
unity of India demands that the uni-
versities, at least, should have 3
common medium as far as possible.

Surt K, SANTHANAM: I it the
hon. Member’s idea of catholicity?

Pror. A. R WADIA: Yes, it is my
idea of catholicity; even if Mr. Santha-
nam has his doubts—and I know that
there are many people who think
with him—I think in every region, in
every State, there should be a uni-
versity with Hind: as the medium of
instruction and perhaps a few colleges
might be permitted to have English

as the medium of instruction. I think
it will solve the problem . ..
Sarr AKBAR ALI KHAN: Your

colleagues and experts have opined
otherwise that instead of having
either English or Hindi as the com-
mon medium for the universities, the
regional languages should be the
medium,.

Surr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): At least
one university.

Pror A. R. WADIA: May I remind
Mr. Akbar Ali Khan that I am speak-
ing for myself; I am not speaking for
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my colleagues. I happen o differ
from my colleagues, I know, and I
have openly said ift. I have openly
criticised even the Education Minis-
ter when he has pleaded for the
regional languages at the university
stage,
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Surt AKBAR ALI KHAN: There
are many who agree with you.

Pror A R, WADIA: I am glad to
hear it.

Surt K, SANTHANAM: And more
who disagree.

Trow A.R. WADIA: Mr. Santhanam
himself recognised the difficulty of
Government servants and he very
rightly pleaded that there should be
hostels for them in their own States.
Well, it is a good suggestion so far as
it goes, but I think it is infinitely
better if we have schools and univer-
sities where these people—Government
servants liable to transfer or com-
mercial people liable to transfer—
could have their education in Hindi
or in a few cases in English as the
case may be. I think that will go
very far to solve the linguistic pro-
blems of India. I repeat azgain that
we have got a very awkward dilemma
before us, ie., either loyalty to our
language or loyalty to India.

Surr K. SANTHANAM: Both,

Pror, A. R. WADIA: 1If we could
have both, by all means have it and
there will be no difficulty. But
unfortunately we cannot have both
lovalties. You cannot have two con-
tradictory things combined into one
harmony. That is the reason why this
dilemma faces me and I am perfectly
certain that it faces everyone of us,
and I would appeal to them all and
say that loyalty to India must stand
first and before the loyalty to our
languages. Thank you.

Surr GOPIKRISHNA VIJAIVAR-
GIYA: Madam Deputy Chairman, we
are considering the Report of the
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Commissioner for Linguistic Minori-
ties. Our Constitution was passed in
the year 1950 and our States were
reorganised in 1956, In six years after
1956, as the Report says, our State
.Governments and the Central Govern-
‘ment have done much. Still there are
many difficulties and I think, in course
of time, we shall be able to find out
solutions for those difficulties Many
of these difficulties have been n.en-
tioned in the speeches of the speakers
who spoke before me. Now a new
-danger from outside has come to our
country and that has brought about a
new gituation. We are going to sink
all our differences and find out solu-
tions for those differences in an
amicable way.
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Madam, there are still many people
who think that there ought not to
have been any reorganisation of the
States on a linguistic basis. But my
opinion is that there is no harm in
having the States divided or reorga-
nised. We have reorganised the
country and divided it into States,
and the States into districts and so
on, for the sake of better co-ordina-
tion. If anything is wrong, we are at
fault and not the Constitution or the
idea of reorganisation. We have
Teorganiseq the States for better
co-ordination. We must have enough
patriotism. As the last speaker, Prof.

Wadia, observed, we must have
loyalty to the country. When we
have enough patriotism, then the

question of the regional languages and
of the official language of the country
will be solved very scon. Madarg,
India is a country of many languages.
But India is not the only country like
that. There are many countries in
the world which are multi-lingual.
For example, Canada is one. There
you have TFnglish and French.
Switzerland is another. Though a
small country, Switzerland has three
languages. Russia which is a wvast
country has many languages. But
somehow they are able to pull on and
they are carrying on there as free
countries. Those countries are mainly
interested in their own prosperity, in
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their economic development, in
exploiting the natural wealth of their
country and in raising the economie
level of their citizens. In India also,
we should do the same thing. Our
attention must be devoted to the
economic development of our peope,
to bettering their standard of living
If we have petty minds and petty
hearts and if we have no farsighted-
ness, then certainly we shall go on
quarrelling and we may fall victims
even to foreign slavery. I think we
Indians must take a lesson. All our
countrymen should take a lesson from
the history of the world and use these
reorganised States for better co-ordi-
nation and not for any quarrels. We
are not for any quarrels and we have
to progress within our democratic
Constitution. Even in Europe, the
western part of Europe which has got
so many countries I#ke France,
England, Belgium and so on, thev are
going to form a United State of
Europe. Why can’t we in India, which
is already one Republic, carry on?
We are multi-lingual, but in our
democratic Constitution we can carry
on very well if we have enough
patriotic feelings.
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Madam, reading this Report one is
impressed by the magnitude of the
problem in our country and also by
the sincerity with which the various
State Governments and the Central
Government have been doing their
utmost to solve all those problems.
The State Governments and the
Central Government deserve full
credit for this and I hope the high
objective of co-ordination and unity
will be achieved. Our national inte-
gration demands that we should not
put the emphasis on differences. As
the Commissioner himself has said, let
all the linguistic majorities feel that
the minorities are not aliens. Simi-
larly, let all the minorities take full
interest in the welfare of the State
where they live and in the welfare of
the whole country. Madam, this
massive invasion by China has
awakened us all, all the 44 or 45 crores
of the sons and daughters of India.
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Let us remember what happened in
some of those sparsely populated pro-
vinces in China. The Chinese are
knocking at our doors. China i$
assaulting India. Let us remember
what happened in China itself, what
happened in Tibet, what happened in
Sinkiang and what happened in
Manchuria, The Han nationality of
China by whom some of their pro-
vinces are over-populated, are sent in
millions to settle down in Manchuria.
in Sinkiang and in Tibet, and the local
populations are out-numbered by theé
Han population. So if we remain
sleepy and we do not unite, if we ao
not make one united
then the same slavery may come upoft
us. Of course, we shall never allow
it. 1 am only posing the question s¢
that we may understand the danger.
That has happened in China. That
should never happen here and we
shall never let it happen and even if
we died we cannot let the Chinese
over-run us and suppress us. We have
enough wisdom and unity and couragé
to throw them out. But we have to
sink all our linguistic differences in
the face of the dangers that are there.

Now, I have to say one or two
words more in econnection with lingui-
stic integration, I think we should,
while we are doing many social re-
forms, while we are carrying on the
social reforms, like the eradication of
uniouchability and so on, alse do
away with the caste distinetions. 1
think throughout history, Hindu socie~
ty has been weak on account of these
varnas and this varnashram system.
As Swami Dayanand said, this varno-
shrama dharmg was never there if
the pure vedic age. There was n0O
distinction then. I do not want to g0
into ancient Indology and make any
researches here. This caste system
may have done some good in the oldef
days but at present it is a great ana-
chronism, Non-official  institutionS
must be set up for inter-caste mar-
riages, inter-linguistic marriages and
inter-religious marriages and Indi2
will become socially one. I saw Ugzbeg
girls in Russia marrying Russians and
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vice versa. Hinduism has got the
capacity to adapt itself to different
circumstances and in the olden tines
ioo there were marriages between
different wvarnas and different castes.
This must be encouraged and non-offi-
cia] bodies should take up this thing
and Government should also encour-
age such things. Now, when all the
citizens of India will be educated,
will have an  industrialised and
mechanised mind and brain, they will
be prosperous and there will be no
need for any narrowness or caste
distinction. They can very well inter-
dine and have inter-marriages. This
age of science, international communi-
cHYIons ang wars 1s making tne entire:
world ohe entity and in our country
non-official bodies must be set up to
do away with the caste distinction, Of
course, we have to develop along the
lines of planned development and
very seriously of course we have to
tackle our military development also.
I am glad that the present condition
in India is such that we have sunk all
our differences; the Mysore-Maharash-
tra border dispute is forgotten. I
hope that all these will be solved in
amicable ways. I wish al] these
chapters of differences were closed
and I hope we shall have better unity
linguistically and also socially.

Thank you,

Surr LOKANATH MISRA (Orissa):
Madam Deputy Chairman, I pay my
compliments to the Commissioner for
Linguistic Minorities for the detailed
report and the detailed recommenda-
tions that he has made. But since
he has no executive powers, he has
his own limitations and he has not
been able to achieve much. Report
after report is being presented to this
House and the other House, but, all
the same, we are where we weTe.
Nothing much has been done. That
is because he does not have any exe-
cutive functions; he does not have
a machinery to implement his recom-
mendations in the States and even
the information required by the Com-
missioner is not furnished by the
different States. So, that stands in
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the way of progress. The Home Minis-
ity ought to give the Commissioner
some executive functions so that he
can ¥mplement what he thinks is best.
Madam, this question of minorities
hag been there ever since indepen-
dence and it will also stay for some
time definitely. In whatsoever way
we may draw the line between the

tates, there would be minorities, be-
wxgause there gre some people in each
State, who live much inside the State
50 that no line can be drawn to take
them into the State of their own lan-
guage, Naturally, the minority pro-
blem would be there. There should
‘be some programme evolved so that
the
"We had been talking of national in-
fegration and we used to talk a lot
about it. In view of the mnational
emergency the entire country has
become one now, but when we were
talking of nationa] integration some
‘States, I think, took shelter under this
plea of national integration and wis-
behaved with the minority groups.
The urge and support of the people
for natiomal integration should not be
used against the interests of the mino-
rity groups. If some minority group
*says that it has not been treated pro-
perly, then that group is called names
and said to be against national inte-
gration while the cause behind the
statement is never looked into. There
-was a suggestion by some hon. Mem-
bers here that the majority group in
the States should behave as an elder
brother towardg the minority group
I am sorry that has not been the case.
Hag that been the case, there would
not have been any minority problem
at all, If the majority group would
"have behaved like an elder brother
then the minorities would have feit
ashamed to demand to be sent to the
‘State where the same mother tongue
is spoken.

Surt M. RUTHNASWAMY
ras): As a good elder brother.
-are bad elder brothers also.

SHrr LOKANATH MISRA: I shall
take our some statistics from the Re-
port itself and read it out for the
%henefit of the Members, to show hcw
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the minarities have been treated. There
hag been a consistent attempt made in
some States to strangle the culture
and the education of the minority
group. It is a controversial issue and
I do not want to bring in such con-
troversial issues. Government woutd
have been wiser if they had not
brought forward this Motion at all
because it leads to controversy but
since they have brought this forward,
we shall have to do our duty with
restraint, I shall take one .example
from this Report. I cannot refer to
all of them because of the shortage
of time. T shall take the case of Bihar.
In Bihar, in 1959, there were 1,96,296
Urdu-speaking students and there
Were 5,591 teachers, 35 students per
teacher. There were 76,541 students
sveaking Bengali with 1,884 teachers,
41 students per teacher while in re-
gard to Oriya there were 16,305 stu-
dents and 335 teachers giving a tea-
cher-pupil ratio of 49. This number
Wwent up to 51 in the last two years,
1960 and 1961. Other States give a
different figure. In West Bengal in
Calcutta, there were 680 students and
eighteen teachers coming to an aver-
age of 38 students per teacher. This
shows how education has been neglec-
ted in Bihar, particularly of the Oriya-
speaking minorities,

2600

Surt K. SANTHANAM: What is the
average for Bengali?

Surr LOKANATH MISRA: The
average for the majority community
is 28 per teacher.

(Interruption)

SarT JOSEPH MATHEN: You have
t6o provide a sufficient number of
teachers.

.

Surr LOKANATH MISRA:
coming to that. There is also a com=~
plaint from the areas where these
minorities complain of non-availability
of text-books. The Government’s
contention is that because of the diffe-
rence in the syllabi they cannot get
text-books from Orissa. If there is a
minority living there, which does not

I am
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constitute by itself in sufficient num-
bers for a different syllabus
naturally the syllabus that
should be in vogue there,
sheuld be the syllabus of the neigh-
bouring State. If they had really the
intention of sponsoring the education
of minorities there, they ought to have
made the syllabus the same as in the
neighbouring State, Since there is
difference between the two syllabi,
naturally, those students go without
text books. Then the teacher problem
is also there. They do not have an
adequate number of Oriya teachers
n Yne jotadily wnd Yney 4o nov aiso
want to get any from Orissa and natu-
rally many schools go without tea-
chers, This list shows that there are
schools where there are no teachers.

About the court language there is
a Sub-Division called Seraikela Khars-
wan in the Singhbhum District where
more than 60 per cent of the popula-
tion is constituted by Oriyas and the

4 P.M.

rest are Bengali-speaking, Hindi-
speaking and people speaking other
languages. Even in this Seraikela
Kharswan Sub-Division the court

language till today is Hindi, There is
a recommendation—and that was also
subsequently endorsed in the Chief
Ministers’ Conference—that if in a
Sub-Division or District 65 or 70 per
cent of the population belonged to the
minority group then that language
should be the court language., But it
has not been respected there even
when the Oriya population is
more than 60 per cent. Even
then Hindi is the court langu-
age, There has not been an
Oriya Gazetted Officer for the last
fourteen years in that Sub-Division.
Naturally evidences and other re-
cords which are placed in the court in
a language different from the court
language are misunderstood and 'at
times it also leads to miscarriage of
justice. So I would urge upon the
Home Ministry to persuade the Bihar
Government to allow those people to
speak the language they know and
also have the privilege of being under-
stood in the language, they know, in
the courts,
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Apart from this there has been an
intentiona] strangling of their culture.
Previously it used to be like this. They
had a puja mandap, a ras mandap or
a Durga mandap, where the festival
rites used to take place during the
different pujas. Now, the Govern-
ment sanctions some money which
goes through the S. D. O. and the same
pujas are being celebrated in tempo-
rary sheds even though there are
permanent pandals existing there for
the last 200 years. It is only because
they want to have them separately
and not to associate themselves with
the traditional and conventional rites
which thnse peaple used. ta have.

I would also bring another point to
the notice of the House. The Chair-
men of the Chaibhasa and Chakra-
dharpur Municipalities—they are all
in the same district, Singhbhum-—are
required to spend grants for pro-
grammes of relief to educated unem-~
ployed because these Municipalities
are headedq by people who are not
from the minority group while in the
Seraikela Municipality which is headed
by a person of the minority group~ the
majority in the Municipality being
comprised of people of the minority
group—this grant is not given to that
Chairman. It is spent through the
S. D. O. there. Naturally, this Chair-
man js deprived of the privilege and
right which is being enjoyed by his
counterparts in the other Municipali-
ties. This clearly shows that there is
discrimination being made between
minorities and non-minorities. So I
would request the Home Ministry to
kindly look into these affairs. Till
such things exist there will be heart-
burning among the minority groups.
These things have to go and then only
there can be a natural integration
with the population of the State.

Surr N. SRI RAMA REDDY
(Mysore): Madam Deputy Chairman,
I am very happy that this Fourth
Report of the Commissioner for
Linguistic Minorities has been brought
up by a motion by the Government in
this House for discussion. At the
outset, Madam, I would like to make:
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it clear that I am not at all happy
about the word ‘minorities’ used here.
In this country nobody is in a mino-
rity; nobody is in a majority either.
So this word ‘minorities’ is very mis-
leading, It has misled the country
for a long time. I do not know why
a word like this—it has g very bad
odour about it—has been used here.
If in a particular region a certain
group of people happen to be less
than the other group, speaking a
language other than the regional lan-
guage, they can at best be called
groups, Why should they be called
minorities? They are groups of peo-
ple who speak languages other than
the regional language. I would there-
fore invite the attention of the Home
Ministry to this aspect. At least here-
after let us not talk in terms of mino-
rities and 'majorities, whether it is in
the field of language or religion or
culture, or whatever field it may be.
In our national life let us eliminate
this word. J

Now, Madam, the Constitution re-
cognises fourteen languages or so and
all of them are national languages.
Every language is a national language.
When recognition has been given for
every laniguage as a national language,
the question of majority and mino-
rity does not arise at all.

‘ |

Having pointed out this, I would
like to make a few remarks about
this Report and I would like to confine
my attention mainly to the southern
region, particularly to Madras, Mysore,
Andhra and Kerala, Now, each State
is dealt with with reference to the
languages used in the primary schools,
to the assistance given to particular
language group or groups of people,
how the matter has been dealt with
in the secondary school s ag:, what
steps have been taken in the univer-
sity stage, what steps have been taken
with regard to official language and
also with reference to the steps that
have been taken to provide equal
opportunities to all linguistic groups
in a particular region or State. After
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all, the remedies have got to be pro-
vided only in these fields and let us
examine and find out what is hap-
pening in the State of Madras. It will
be seen that in general there has been
a substantial increase in the number
of linguistic minority pupils receiv-
ing instruction in their mother-tongue.
However, as will be seen from Ap-
pendix XV, the existing facilities
would appear to be inadequate in re-
lation to the total population of the
linguistic minorities in the State. The
Commissioner regrets that it is not
proportionate. Whatever facilities have
been afforded, whether in primary
schools or in secondary schools or in
the other fields, to the minorities—I
would refuse {0 call them minorities—
to the people of the particular lan-
guage groups, they have not been ade-
quate. They are far less than what
ought to have been provided in propor.-
tion to the population. It can be clearly
seen from the table here. For instance,
I would like to point out that in the
year 1955-56 with regard to primary
schools there was only one schoeol,
the number of children belonging to
each linguistic minority was 98 and
there were only two teachers. In pro-
portion to the Kannada population
that Madras State has, the growth has
been very niggardly, a very halting
growth hag been made. Finally in
the year 1960-61 we come to 20
Kannada schools, with 655 pupils and
13 teachers. I know for certain that
in one taluk, Kasaragod, there is a
huge concentrated population of
Kannada-speaking people. Still the
progress made with regard to it, apart
from other areas, ig negligible. T know
for instance, even in a remote place
like Madurai, when I visited Gandhi-
gram, there was a group of villagers
who were cent per cent Kannada-
speaking people. There, of course,
they do not know that facilities of
this kind exist under the present
Constitution whereby encouragement
for and the possibility of learning their
own language exist. They do not know
it. Tt is for the Government to find
out where they exist. It should not
be very difficult to map out the areas,
taking each single village as a unit
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If you map out areas where a con-
centrated population is available of
a particular language group, it should
not be difficult for you to provide for
them. The earnestness, which ig re-
~quired to implement the decisions of
the Government, is lacking. That is
“what I would like to point out.

Another thing, so far as Madras is
concerned, iz this. The percentage of
Kannadigas in the whole of Madras
State, in relation to the total popu-
lation of the State is 2-7, There are
60,756 pupils going to primary schools.
According to Appendix XV at page
184, there are only 270 Kannada-learn-
ing pupils and facilities have been
provided only to that extent. I do
not know why such a provision should
exist at all in our Constitution if we
are not able to carry out and imple-
ment the constitutional provisions in
our country earnestly. Either we
shall not have it or if we have it, we
should honestly and faithfully carry
it out. That is what I want to pomt
out.

Now, several complaints have been
made even with regard to secondary
schools. In the Hosur taluk of Salem
district adjoining Bangalore district,
there is a concentration of Xannada
population. Similarly, there is also
a Telugu population in the Hosur dis-
trict. Neither the Telugu population
gets the facilities that have been asked
to be given to them by the concerned
State nor the Kannada people get it.
This ig a state of affairs which is not
very healthy indeed. This has got to
be removed. The hon. Deputy Home
Minister comes from that State and
it should be very interesting for her
to know that the Telugu people form
in Madras State 11 per cent of the
population., There are 2,55,691 pupils,
but you have provided facilities for
primary education to hardly 40,620
Telugu students. This does not speak
very gloriously of our earnestness to
do the job well.

So far as university education is
-concerned, some abservations have
been made in this Report, which
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require your very earnesi considera-
tion. On page 33, it has been said:
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“Apprehensions were
by the representatives of wvarious
lingwistic minorities in course of
their discussions with the Commis-
sioner at Madras that with the pro-
posed change in the medium of
instruction at the University stage
fromy English to Tamil, the educa-
tion of linguistic minority pupils
would be adversely affected. This
was taken up with the State Gov-
ernment who "have assured that
while in accordance with their
policy, medium of instruction would
be changed from English to Tamil
in the B.A. degree course first year
and in all Arts Colleges from 1963-
64 and extended to second and third
year’s courses in succeeding years, it
will remain open to private colleges
to continue teaching through Eng-
lish medium and, to the extent this
is done for providing instructions te
candidates of linguistic minorities,
Government aid for making such a
provision will be given.”

expressed

It is not open for the Government
colleges to provide it. It is open for
private colleges to do it. Subseguent-

1y I learn from the speeches made by
the Home Minister of Madrag State,
Mr. Bhaktavatsalam, that the en-
couragement for learning through the
Tamil medium, in the university
course, has been very halting. It has
been discouraging. I do not know if
subsequently the Madras Government
have made any change and brought it
back to the English medium, Anyway,
in all the three stages of education
the performance of the Madras Gov-
ernment is not very commendable
indeed. Similar is the case with
regard to other States. I do not want
to make an exception when I gay that
the Madras Government have not car-
ried out their job as wel} ag was ex-
pected of them. I would not like to
spare the Andhra State too. The ob-
servations are here.
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Sur1 AKBAR ALl KHAN: But any language. It is not language

Andhra State hag done well. o

Surt N. SRI RAMA REDDY: They
performance.
Anyway, the facts are there, the Com-~
missioner’s Report is there, f :

Sur: JOSEPH MATHEN: What
about Mysore?

SHrr N. SRI RAMA REDDY: I shall
come to it later.

Dr. A. SUBBA RAO (Kerala): It
will be the last, r

et
|

Surr N. SRI RAMA REDDY: It says
here:

“The representatives of the State
Government present assured that if
demands in this behalf were made
giving specific details of the areas
in which schools had to be opened
and the number of students avail-
able, etc.,, the State Government
would take early action to do the
needful in the matter.” [

This is with regard to Andhra Pra-
desh. Is this ever possible? Is this
ever going to come about this way,
namely, if representations were made
in the various areas they would take
measures to see that the facility was
provided?

Surt AKBAR ALI KHAN: I may
submit that they are making an
earnest attempt to do the needful.

Surt N. SRI RAMA REDDY: I am
very sorry that so far as this Report
is concerned, they have not made any,
We are discussing this Report. II
subsequently they have changed their
attitude, I shall be very happy. I can
give a concrete example to my hon.
friend, Mr, Akbar Ali Khan. There is
a taluk called Madakasira in the
Anantapur district of Andhra Pradesh,
which has 70 per cent Kannada-
speaking population. It may also be
noted here that I am g Telugu-spezk~
ing man. My mother-tongue is
Telugu. I have absolutely no bias for

939RS—3. |

alone that matters in the life of the
nation. Of course, language is very
necessary. 5o long as I am able to
communicate my ideas to other people
and take their ideas through any
language, I do not mind. In that taluk
the people do not know it. First of
all, if any Telugu lesson has got to be
taught to the pupils, the Kannada
translation must be done and then
only Telugu could be taught to them.
In Madakasira taluk you have not
opened a single Kannada school. There
is not a single Kannada school in the
entire taluk where 60 per cent of the
population are Kannada-speaking,

Similarly, I do not want to
Mpysore. Somebody asked me: What
about Mysore? In Mysore State in
Pavagada taluk of Tumkur district,
the people speak Telugu. They do not
at all understand a bit of Kannada
there. Now, the Mysore Government
hags not opened a single Telugu school.
The position is very bad. We have
not been making earnest efforts. I
have given this instance. I am so
sorry I have to finish now. Therefore,
I would only say this much with
regard to Telugu-speaking people in
Mysore State. I do not want to spare
Mysore State. I want equally to dis-
cuss the state of affairs in Mysore.
There are 10°9 per cent people speak-
mg Telugu out of the total population.
There are 1,98,787 pupils of primary
school-going age, and there are hardly
8,000 odd studying the Telugu langu-
age.

spare

Similarly, in Kerala also the posi-
tion is equally bad. With regard to
Kerala I would like to invite the
attention of the hon. Minister parti-
cularly to a certain mistake; probably
it is a mistake, but all the same it
ought not to have occurred in the form
in which it has done. Thig is a Gov-
ernment report, and all our calcula-
tions, all our deliberations -and all our
conclusions have to be made on the
basis of that, but such a glaring mis-
take as this has appeared on page
184:
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Kannada-speaking people 0°3 per cent
of the total
population.

Pupils of school-going age 5,283

Actual number going to
school in the primary schools 23,563

Probably the whole thing has become
“ulta”. It should have been the other
way. Anyway, such a mistake as this
is not very easy to pardon because
they prepared this statement and a
mistake of this kind hag been allowed
to creep in. Anyway, 1 hope the hon.
Minister will allow me to correct it
properly, and taking the figure as
23,563 pupils available in Kerala State
of Kannada origin, only 5,000 odd
pupils are studying actually the
Kannada language. This, I would like
to submit, is not a very happy state
of affairs. Particularly the problem
in South India ig very acute, and it
has got to be tackled properly.

Tre DEPUTY CHAIRMAN:
please wind up.

You

Sur1 N. SRI RAMA REDDY: Only
one sentence more, Madam. I know
you are very strict and I admire your
strictness.

Tue DEPUTY CHAIRMAN: There
is nothing to admire in my strictness.
1t is the clock which is striet.

Sarr N, SRI RAMA REDDY: I do
not know whether to catch this little
mouse so much of digging of a hill is
necessary at all. After all, in any
region if certain pupils are not able
to learn the language of the region,
they somehow carry on with the rest
of the population. After all language,
religion, worship, everything is a
matter of observance in the house.
If you happen to know mnot the
regional language but something other
than the regional language, you can
certainly carry on as best as you can
in your own house just as you can
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carry on with your religion. To

match it with the rest of the popula-
tion and to create a lot of compli-
cations and heartburning is bad. I
would personally recommend {o the
Home Minister to scrap all these
thingg and keep to the regional langu-
age. By all meang it is our duty to
be loyal to the regional language and
learn it and carry on with it. There-
fore, I would like on second thoughts
to scrap all these minority languages
etc. and carry on with the regional
language.

Dr. A. SUBBA RAO: Madam Deputy
Chairman, coming as I do from a
minority area of the Kerala State, 1
felt that I would be failing in my duty
if I do not bring to the notice of the
Government certain of the difficulties

and disabilities undergone by the
minorities there,
You know, Madam, that I am

coming from the Kasaragod taluk of
the Kerala State. First of all I would
like to point out that this report with
all its statistics does not reveal or
reflect the real position as it is in
these areas. It would appear, if you
peruse this report with the statistics,
that more than justice is meted out in
respect of educational facilities and
other things with regard to the lin-
guistic minorities. If you go through
Appendix XV, it will be noted that
while the total population of Kerala
is 13 million and the school going
children at the primary stage are 17-6
lakhs, the Kannada population consti-
tutes only 0-3 per cent. Naturally, the
number of linguistic minority pupils
as it should be in the ratio of total
population is only 5,283, while the
actual number of linguistic minority
pupils is 23,563. That means that more
than justice is being done for the
Kannada minority, but that ig not so.
It may be correct according to the
statistics supplied by this report, but
actually the Kannada minority is
classified under different categories.
For example, if you take the last
Appendix, that is Appendix XXX, you
can see that in the Kasaragod taluk
at least these Kannada minorities
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are divided into sub-classes, Konkanig

are classified as a separate linguistic
minority, and then there are Marathis.
1 cannot understand where these
Marathis come in our Kasaragod taluk
where I am coming from. Actually,
prrhaps, there might be certain Brah-
mins who speak in their own house
some sort of g Marathi dialect which
does not have any script whatsoever.
They know Kanarese, they are well
versed in Kanarese, they are pandits
1 Kanarese. Those people are classi-
fied as a separate linguistic sub-group.
Then we have got others. What are
these others? They are people who
are speaking Tulu and their Tulu does
not have a script. Actually they are
people who are speaking and writing
in Kanarese. So, they are also divid-
cd into sub-groups; so much so that
the actual number of Kanarese~speak-
mng people is very much minimised,
und you actually get a wrong picture.

Again, let ug take into consideration
the Kasaragod taluk; the Kasaragod
1aluk, ag it is stipulated in this report,
1s the taluk as it was before the re-
organisation of States; that is the taluk
is divided after the reorganisation into
two taluks: one, Hosdurg taluk which
is a Malayali-predominant area, and
the other, Kasaragod taluk which is a
non-Malayali predominant area, which
constitutes a greater percentage of
Kanarese-speaking people. When you
take into consideration the actual faci-
litieg that are given to the minorities,
you must take actually those areas in
which this minority constitutes a
majority, but you must not compare it
with the total Malayali-speaking peo-
ple of Kerala. If we take into consi-
deration the facilities and the oppor-
tunities that are available for these
linguistic minorities there in that taluk
after it was merged with the Kerala
State due 1to the reorganisation of
States and the facilities that were
there before the reorganisation of
States, if these are compared I am
afraid the facilities have deteriorated
recently.
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Now, Madam, if we take again the
number of teachers available all these
years, which js given in Appendix VI,
it will be seen that the number of
teachers available for the linguistic
minorities has, even though in total
it has increased, decreased as far as
facility is concerned. There was one
teacher for every 25 students in 1955~
56, and in 1959-60 there is one teacher
for every 28 students. That means
that the number of teachers has
decreased. Now, the greatest difficulty
found in our area ig about the paucity
of trained teachers. Of course, we
have got a training school there but
we do not have a sufficient number of
trained teachers. Especially this diffi-
culty is felf about graduate teachers.
We do not have a training college
which gives training for the graduates
in the minority language. Of course,
the solution is also given in this
Report that those people who have got
training in the adjoining States may
be appointed. But then the difficulty
arises because of the discrepancies in
salaries obtaining: in Mysore and
Kerala States. In Mpysore State,
graduate teachers are given more pay
and naturally those teachers who get
their training in the adjoining area of
Mysore are reluctant to come and
take up posts in Kerala State, in
Kasaragod Taluk. So, there is paucity
of trained graduate teachers.

Apgain, take the difficulty of text-
books. The point is that Kerala is
not in g position to print text-books
for the small minorities of a particular
taluk. So, naturally they prescribe
the text-books of the adjoining State.
But then the curriculum is different
in Mysore, it is different in Kerala.
So, even though they prescribe gll the
text-books of the adjoining State of
Mysore, that does not work. Even
today the S.S.L.C. students, who have
already finished about six months of
their studies, do not have text-books.
Ot course, text-books for English and
text-books for Kannada are there. But
text-books in social studies and other
subjects are not there. How can you
expect those students to be successful,
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to fare well in their examinations?
That is the difficulty. Suppose the
Central Government has a single type
of curriculum throughout the country
and makes all the States accept that
curriculum and prepare the text-
books on the basis of that curriculum,
then thig problem will be solved.
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Again, with regard to the dearth of
teachers also, you must have a certain
basic scale. There must be a uniform
scale. A scale must be fixed by the
Central Government and all the
States must implement that scale and
then there will be no dlfﬁculty of get-
ting teachers as well,

Now, with regard to the employ-
ment of service personnel, there also
the difficulty arises. In those arcas
which are predominantly of a linguis-
tic minority, thst is with people
speaking one language, people of the
majority area, who do not have any
inkling of that language, are posted.
So, how can they actually carry on
the administration there when they do
not have any intimate contact with
the people? Therefore, people know-
ing the language of that particular
local area must be posted. If we do
not have qualified personnel, at least
for that area that qualification has to
be waived and a person knowing the
local language must be posted there.

Lastly, all these tendencies, these
minority feelings arise because gsome
of their difficulties have not been
properly dealt with. As far as I can
see, especially with regard to the
taluk I come from, it is a very back-
ward taluk as compared to the other
areas of Kerala State. You know that
Kerala State is a well-developed
State, both in social as well as in other
fields. This taluk is a backward area.
When compared to the other parts of

- the country, communicationg are very
poor. So, naturally, if Government
wants to create a feeling among the
minorities there that they are mnot
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being neglected and that they are not
discriminated against at all, then
greater attention for the development
of that area has to be paid by Gov-
ernment, not with the idea of simply
pampering the minority people, but
for making them feel that they are
also one with the State. So, if they
give proper facilities to them, improve
the lacal conditions by granting more
money and develop that area, then
natuzatly the people of this minority
aera will feel that they are not being
neglected. On the contrary, they will
fe 1 that the majority people are
look.ng after them very well. There
will be contentment and they will
also accept the present statug quo.
Otherwise, you wil] be perpetuating
this difference. And even though the
people have lived up to the present
emergency and have at least tried to
merge their differences for the
preseni, they will again rise up imme-
diately after the emergency is over.
So, I request the Central Government
to take up this matter and try to im-
press upon the State Government to
give due consideration, extra consi-
deration, for those areas and make
those people feel that they are also
well looked after and that no discrimi-
nation is made against them.

Surr P, C. MITRA (Bihar): Madam
Deputy Chairman, the Comissioner for
Linguistic Minorities deserves to be
complimented for the labour that he
has taken in the preparation of this
Report and also the amount of
sympathy he has shown in the legiti-
mate gr.evances of the so-called ling-
guistic minorities in the different
States. It appears that he has been
able to persuade most of the States
to revise their earlier decisiong in
regard to the education of the linguis-
tic minorities. But 1 am sorry that
some big States have not responded
to his persuasive appeal. Even when
he has asked those States to permit
the linguistic minority students in the
first two years of the secondary stage
to write their answers in examinations
through the medium of their mother
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tongue, they have not accepted it and
they have argued that those students
had already got a fair knowledge of
the regional language and that they
could give their examinations in the
regional language also. Generally
those linguistic minorities are taught
the regional langauge there, that
means Hindi, from class IV. Secon-

dary education is given from class VI

or class VII. Then it is not possible
for them to acquire sufficient know-
ledge of the regional language so that
they can appear in the examinations
through the medium of that language.
In my view, when every student of
the linguistic minorities will have to
get instruction through the medium of
the regional language, at certain gtage
whether at the secondary or at the
university stage, it will be better if he
is taught Hindi or the regional langu-
age, whatever that may be from the
beginning, along with his mother
tongue, so that he may have sufficient
knowledge of that regional language
and the changeover will not be of any
hardship or handicap to him. I think
that this three~language formula
should be given effect to from the
beginning, not from class IV, as has
been gsuggested by the Chief Minis-
ters’ Conference as well as by the
National Integration Conference. This
three-language formula should be
applied from the Dbeginning. One
should be the mother tongue, the
second the regional language and the
third should be any foreign language,
whether English or any other lan-
guage,

. —

Before I proceed further, I would
like to give my reply to the charges
levelled by the hon. Member from
Orissa that the students of linguistic
minorities particularly from Orissa are
suffering from certain handicaps in
Bihar and that the Government of
Bihar ig not giving sufficient oppor-
tunities to them. Actually, from the
report it appears that the Bihar Gov-
ernment has given all the facilities
that are provided for not only in the
Constitution but also those recom-
mended by the Natigpal Integration

t
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Council. It would appear that in

1955-56, that is, before the Reorganisa-
tion of States, Oriya students were
5,518 in primary schools, and that the
number increased in 1960-61 to 17,558.
Also take the number of schools; in
1955-56 there were 84 Oriya schools
and they increased to 169 in 1960-61.
Of course, the percentage of increase
of teachers is not in the same propor-
tion as the increase in students. But
as far gs the gmall primary schools are
concerned, at least two teachers must
be there. There may be an increase
of students in schools but increase in
teachers may not be necessary in the
same ratio, Anyhow Oriya teachers
also have increased. In 1955-56 they
were 221 and in 1960-61 they were
340. Same ig the case with Bengalis.
Bengali students in 1955-56 were
42,000 odd and in 1960-61 they were
81,823; that means that in five years
there has been a cent per cent increase
in the number of Bengali students.
With regard to Oriya students also
the increase hag been more than two
hundred per cent. Therefore I do not
think that the hon. Member has
served the interest of the Oriya people
there by making this imaginary griev-
ance that the Oriya students are being
subjected to some handicap by the
attitude of the Bihar Government.

In regard to appointments also, he
made the grievance that Oriyas were
not getting the posts of gazetted
officers. I know it, WMadam, that
practically all the Oriya officers who
were there, 'opted to go to other States
after the Reorganisation of States, and
after that it might not have heen pos-
sible to recruit any other Oriya officer
there for other reasons. Particular-
ly Orissa has still got a dearth of
men who can be recruited as 'officers
and Oriva speaking suitable candi-
dates might have been employed in
Orissa. 'Therfore, for this grievance
also, I do not think there is any
tangible evidence. Bihar Government
has already revoked the domicile
rule and so there is not that problem
now. There is open competitive
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examination applicable to all and I
do not think anybody can make a
grievance if some people are not able
to come out successful in that exami-
nation and are not consequently
able to get superior jobs. In my opi-
nion, however, no amount of safe-
guards or the appointment of Com-
missioners to look after the interests
of the minorities in the different
States can improve matters, The only
safeguard for the minorities ig to cul-
tivate the goodwill of the majority
community, and the most important
of all is that the Government of the
day of the State concerned should
have a broad vision. I think the
present crisis of India, as a result of
the Chinese invasion, hag brought
about a welcome change, and we
should more and more cultivate a
broad ‘outlook so that no person in
India will think that he is a minority
in any area and the word “minority”
should not be used in regard to any
person anywhere in India. It is
strange that in India, Indian nationals
are called minorities. I think that
every possible step should be taken
by the Centre so that every one in
India, wherever he be, can get all
the privileges that he is entitled to
as a citizen of India.

I would like to point out in this
connection that even here in Delhi
there is some handicap in regard to
the education of linguistic minority
students since there are not text-books
for non-language subjects. Here T may
refer to the Bengali students. Now
there are at least twelve higher
secondary schools which give education
to Bengali students through the
medium of Bengali from class I to
XII. But there the non-language text-
books are perhaps only in Hindi, and
even students reading in the 2nd, 3rd
and 4th standards have to take down
notes from the teacher to pass their
examination in subjects other than
language by reading these notes. 1
pointeq this out in a letter to the
Education Minister-—alsg verbally—
about six months back, but nothing
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has yet been dJone to remove this
handicap, So, I submit that passing
only of resolutions in the Chief Minis-
ters’ Conference or National Integra-
tion Council will not do. Even in
Delhi this difficulty is being experien-
ced for want of text-books in all the
languages through the medium of
which the students are being given
instruction,
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Madam,, I think that English also
should be given more importance. In
certain States English is being tau-
ght only from class VI or class
VII or even from class VIII. Now,
when it has generally been accepted
that university education will be
imparted through the medium of
English, then it is important that
more stress should be laid on edu-
cation students in the English langu-
age also from the very beginning so
that the standard of English may
not deteriorate and the students may
be able to follow their college lect-
ures properly.

Thank you, Madam.

Suri BHUPESH GUPTA (West
Bengal): Madam Deputy Chairman,
it was not my intention to partici-
pate in this debate, but after hearing
one or two speeches, notably the
speech by Professor Wadia, I find it
difficult to restrain myself, and for
kindly giving me the time I must
thank you right at the outset.

I do not wish to deal with the
larger aspects of the problem under
discussion. At the fag end of the
debate, I do not think that we can go
into it in detail in the present situation,
but right at the beginning I would like
to make one or two general observa-
tions. or rather demands. I am
entirely in agreement with the sug-
gestions; in fact we have been
suggesting it also, that Sindhi should
be made one of our national langu-
ages and be incorporated in the
relevant Schedule of the Constitu-
tion. This is my very first suggest-
ion, I do not know why we are not
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doing it. Urdu is a recognised langu-

age, but I find that in point of

practice it has certain difficulties, and
it is not being given, in point of

fact, the status that is due to it,
specially in certain parts of the
country. I think this requires the

special attention of the Government
and of other authorities including
the Commissioner for Linguistic
Minorities that way.

As far as the regional language is
concerned, well, I do not see how we
can escape our responsibility in this
matter. The Constitution more or less
laid down the principles on which we
have to develop our languages and
organise our languages. Hindi cer-
tainly should be the language of the
Indian Union, and in this connection
I must say that we must do every-
thing in our power to promote it.
Promote it in a way that it really
gets promoted. There are many
methods which have been wused to
promote it but which have done dis-
service to the promotion of the Hindi
language. I think we should over-
come the shortcomings in this respect
and we should create a situation in
the country when the Hindi language
becomes the language of the Indian
Union, not only in terms of the Cons-
titutional provision but in facts of
life. Every State and the Central
Government have special responsibili-
ties in this matter to fulfil. That is
very, very important.

Madam, I am not one of those who
think that English should continue for

an indefinite time. I am not going
into the question of the language
formula, etc. Ultimately we must

have our own national language for
the Indian Union, and that language,
in the nature of things, must be
Hindi. If today we are not in a posi-
tion to overcome the present situa-
tion, when English must be retained,
I can understang it. I can understand
the Government’s flexible attitude in
this matter, which we have always ap-
preciated that there should be no dog-
matic approach in this matter, but the
perspective shotild be very, very

|
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clear. Hindj must ultimately become
the language of the Indian Union and
no foreign language must have ifs
place side by side with it. There
cannot be a situation when English
and Hindi continue till eternity as
parallel languages of the Indian Union,
English has to give way to Hindi; of
course, English ghould remain for cer-
tain specific purposes. For this we
need vigorous efforts on the part of the
Central Government and in the States
specially. I think this is one of the
major tasks for national integration.
What integrates us is not merely the
speeches, the sentiments, the emotions
and so on. What integrates us is the
intercourse between the people speak-
ing different languages. And that can
only be done through the promotion
of Hindi in our country. That will
bind all the language groups together.
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Then, I cannot at all agree with our
friend, Prof. Wadia, a learned man.
When he thinks that regional language
is not so important as some people
think, he has a bias, it seems, in
favour of English and, to some extent,
Hindi. I can well understand it. But
1 must say that we cannot develop
our society unless we encourage and
promote at a much faster rate the re-
gional languages. We must change
over in the States from the English
language to the regional language
and, on an all-India plane, from Eng-
lish to Hindi. This should be the
direction.

And, Madam, why should the re-
gional languages not be the media of
iinstruction? We have got magnifi~
cently developed languages in most of
the States. They have got literature
ang easily translations can be made
of the books in English into the re~
gional languages if we have them
as the medium ‘of instruction for
higher sections. It is quite possible.
It is within the realm of possibility,
as they have put it. But I regret
that I find some learned friends are
opposed to this idea. Madam Deputy
Chairman, for example, the former
Vice-Chancellor of the Calcutta
University, Mr. Surajeet Lahiri, made
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a speech 1n the University Convoca-
tion where he discourageq the change-
over from Enghsh to the regional
language. That is  most tragic.
Shrimati Vijaya Lakshmi Pandit, when
she went there to deliver the Convo-
cation Address, somehow or the other,
did not take kindly to the proposition
of a change-over irom English to the
regional language ang certified Eng-
lish as a language which should con-
tinue in our higher learning and
higher education. We disagres with
that point of view. There may be
difficulties, there may be differences
with regard to minor details and so
on, but the fact of the matter is this
that if we want to take education to
the common man, take culture to the
common man, to the common people,
and if we want the culture not to be
restricted to a small section of the en-
lightened but want to improve the
culture of the people as a whole, it 1s
of fundamental importance that we
develop our education through the
medium of regional languages, not only
»on lower levels, but also for higher
learning. Poet Tagore and others
used to preach this thing, The talents
will not be fully developed unless you
have your own regional languages,
you speak in your mother-tongue,
study in your mother-tongue, think in
your mother-tougue. This is very,
very important. Experts have said
that a lot of energy of our students is
wasted and so on because we have to
get our education through a foreign
language.

Now, it is not understood how our
thought, our energy and our mental
effort and so on are wasted. But
everybody knows that there is a con-
siderable strain and wastage, and the
flowering of one’s talent is impossible—
individual cases may be exceptions—
unless vne has the education in one's
own regional language. That is very,
very important. Madam Deputy
Chairman, therefore, do not think that
we should now, after so many years
of independence, be debating as to
what we want. Do we want to con-
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tinue English or some other language
other than the regional language as
the medium of instruction, or do we
want to speedily change-over from
English to the regional languages at
the State level and also to Hindi at
the Union level? It may take a little
longer time perhaps. But that must
be our objective. The objective in
this matter musi be very, very clearly
set out and our efforts must be for the
quickest possible fulfilment of this
objective. Here, in Parliament, for
example, why should it not be pos-
sible some day that we speak in
different languages and translations
made of them, because if you assume
that Parliament Members should
come from the peasants, workers and
other sections of the toiling people, it
stands to reason that they must have
the opportunity of speaking in their
own languages and others having it
translated in the language which they
understand? Why should this not be
the arrangement? 1 do not say have
1t today or tomorrow.
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Suri AKBAR ALI KHAN: Do ycu
envisage a time when fourteen lan-
guages will be spoken in Parliament?

SHrt BHUPESH GUPTA: Well, I
do not know. That we can discuss
later,

Tue DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, you must finish
Your time is up.

Surt BHUPESH GUPTA: Just one
minute. I am not saying: Do it now.
But this perspective we should deve-
lop in our country. We should deve-
lop Hindi ag the language of the
Indian Union. We should conduct
our affairs in such a way that one
who comes from the Telugu area or
Andhra, is not handicapped because
he is in Parliament. Now, do you
except all your speakers in Parlia-
ment to be always those who can speak
English or Hindi?

Sarr AKBAR ALI KHAN: They
must. They have come to that stage.
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Sart BHUPESH GUPTA: It will not
be so. There will be a time Ilag.
Please do not take my time. There
will be time lag but throughout India
every flve years Parliament elections
will be taking place, and who will be
coming here? Madam Deputy Chair-
man, I dp not wish to take much
time of the House. Therefore, I was
a little surprised when Prof. Wadia
objected to regional languages being
given the place that we propose to
give them. |

Our complaint is this. Much re-
RRAUXS 0 e dwer to Plaes e wegiansl
language in its due position. Much
remains to be done to promote Hindi
throughout the country, in every
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single State, through voluntary effort
and through the efforts o¢f the

Government so that it becomes the
willingly accepted language of the
people and thus we develop our lan-
guage. This is all that I have to sey.
I do not wish to detain hon. Membters
who have got another function to
attend.

Tee DEPUTY CHAIRMAN: The
Home Minister will reply tomorrow.
The House stands adjourned till 12
noon tomorrow,

The House then adjourned
at five of the clock till twelve
of the clock on Thursday,
the 29th November 1962,



